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SHRIMATI MAYA DEVI CHETTRY (West 
Bengal): May I also s»y a tew words. Sir? It ii 
very kind of you to have said a few nice words 
about the retiring Members. I am one of those 
in the exit list. I hare always, Sir, enjoyed 
goodwill from the former Chairman and from 
you and from the Deputy Chairman and all the 
Members of thic House, from this side as well 
as that. I will always carry the sweetest 
memories of this august House. 

As you know. Sir, I come from a minority 
community, the Gurkha community. There are 
about thirty lakhs of Gurkhas living in India. 
In today's national crisis, the Gurkha 
community, in my opinion, is an important 
community, which is defending our borders. I 
also come from the border areas surrounded 
by neighbouring countries like Nepal, Bhutan, 
Sikkim, Tibet and Pakistan. So, wherever God 
places me I will serve my country with honesty 
and sincerity. I wish for the strength and pros-
perity of our country and for the good life of 
our Members and our leaders.    I thank you 
very much, Sir. 

MR. CHAIRMAN: Shri Maithili-sharan 
Gupta will now recite a verse. 

 

THE BUDGET   (GENERAL),  1964-65 .—
continued, 

PROP. A. R. WADIA (Nominated): Mr. 
Chairman, Sir, if I had spoken « fortnight ago, 
I would have been prepared to accept all the 
statements of the hon. Finance Minister at 
their face value and I would have whole-
heartedly congratulated him but speaking a 
fortnight after his introduction of the Budget 
has given us time to think out and study more 
closely the implications of all his suggestion!" 
and I am afraid my enthusiasm has grown 
much less and I find the proverbial iron fist 
under a velvet glove. But that does, not mean 
that I do not appreciate several points in the 
Budget speech of the hon. Minister. I 
particularly appreciate his several obiter dicta; 
for example, his emphasis on initiative which 
is very apt to be 'forgotten in totalitarian 
regimes. I appreciate his encouragement to the 
private sector as a very important sector. I 
appreciate his recognition of the importance of 
competition. It is a very important point in 
controlling prices and I appreciate his 
emphasis on the public sector as a profit-
making concern, as a business concern to be 
conducted on commercial lines. I appreciate 
his will to help the low income groups and to 
encourage saving.   And I parti- 
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cularly appreciate what he says on page 
11 in Part A of his speech about imports: 
"There is a point beyond which 
restrictions on imports, whether fiscal or 
administrative, begin to do more harm 
than good, result in idle capacity in 
industry and slower rate of growth and 
lead to higher prices with a consequent 
fall in export earnings, which may well 
exceed the saving in foreign exchange 
effected by the cut in imports." 

Well, Sir, frankly I have often felt that 
our restrictions on imports have exceeded 
all bounds especially in the case of import 
of drugs because it concerns the question 
of life and death. There are numerous 
difficulties faced in getting licences for 
the import of the most necessary tilings. I 
am very happy to find that the hon. 
Minister is appreciative of all this. Sir, I 
appreciate the difficulties of any Finance 
Minister and I recognise that it is 
practically impossible to frame a Budget 
which will be pleasing to all the parties 
concerned. We have to recognise the 
difficulties of the hon. Finance Minister 
especially when he is faced with the 
problem of providing for our defence and 
also for our development. 

I think it is a well known thing that our 
hon. Finance Minister has been very 
profoundly influenced by the Kaldor 
Report which was published a few years 
ago. He has taken up many of the 
suggestions of the Kaldor Report and has 
introduced many unpopular taxes 
including the notorious expenditure-tax 
but there was a certain logic in Kaldor's 
proposals. One point has been completely 
missed by the hon. Finance Minister. 
Kaldor coupled all these faxes with a very 
drastic reduction in income-tax almost to 
the level of 50 per cent, at the highest 
level. That is a point which has been 
completely forgotten by our hon. Finance 
Minister. After all, you have to create 
income; you have to create wealth and 
that can only be done if the income-tax is 
at a reasonable level. 

When you have income-tax at certain 
levels which practically mops up the 
whole income it is very deleterious to the 
interests of the country. Now, America 
has followed that example and it has 
lowered ita tax structure and I wish the 
hon. Finance Minister could have found it 
possible to have reduced the income-tax 
to a very drastic extent. I think it would 
have made even dishonest business 
people more honest. There would have 
been less temptation to conceal incomes 
and people would have been more ready 
to give whatever was due to the 
Government. Well, unfortunately, this 
point has been missed and that makes the 
Budget all the more difficult to be 
accepted at its face value. 

Sir, I have just referred to the 
expenditure-tax as a notorious tax. I think 
his predecessor was very wise in 
abolishing it. We congratulate him on the 
great moral courage that he displayed 
when he abolished it and I heard it from a 
very important official that they abolished 
it because they found it very difficult to 
collect and the cost of collecting it was 
almost more than amount collected. Now 
the present Finance Minister has thought 
it fit to reintroduce the expenditure-tax. 
He has perhaps made it a little more 
reasonable than it was before but the 
fundamental defect remains, that is, 
difficulty of collecting and a greater 
defect is that it loses the goodwill of the 
people concerned. It is bound to lead to 
harassment and that harassment will 
affect the goodwill of the people 
concerned. 

I congratulate the hon. Finance 
Minister on abolishing the Compulsory 
Deposit Scheme but he has thought it 
wise to reintroduce it in another form 
calling it Annuity Deposit Scheme. It is 
reasonable up to a certain point and I am 
very happy to find that in his concluding 
speech 
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[Prof. A. R. Wadia.] in the other  Houre he 

was prepared to exempt people over 70 years 
of age. It is almost cruel to ask them to save at 
the age of 70 with the prospect of getting it 
back ten years hence. He has been very wise 
in making it optional. I would like to make 
one more humble suggestion to him and that 
is to exclude the pensioners because after all 
the pensioners are more or less old people. 
Whatever savings they had the capacity to 
effect they effected during their active period 
of life and in their retirement they are 
dependent on pension and if a certain portion 
of this pension has to go as annunity, it will 
create hardship especially when, unlike his 
predecessor, he is taxing this amount as 
income in the succeeding years when the 
amount is repaid. 

SHRI K. SANTHANAM (Madras): There 
are no pensions over Rs. 15,000. 

PROF. A R. WADIA: Well, some people 
have pensions, after all. Now, I do not wish to 
speak in detail during this general discussion 
about the rarious taxes but I do find that the 
hon. Finance Minister has given us very 
illusory concessions. I almost felt like 
laughing when he said that he was reducing 
the tax on imported motor cars from 150 to 
60 per cent, because we all know that the 
import of motor cars is practically prohibited. 
It only remains on paper to amuse us. I am 
afraid similar things may be said in 
connection with several other taxes also. 

SHRI A. B. VAJPAYEE (Uttar Pradesh):    
Gramophone records. 

PRor. A. R. WADIA: He has benefited the 
lower income groups by decreasing the 
income-tax but I am afraid even this is 
illusory, illusory in the face of rising prices 
because whatever is saved in income-tax will 
be taken away in the form of higher prices 
an/1 the main reason, as he ha* 

himself recognised, is agriculture. Our 
agriculture is our main problem. I heartily 
associate myself with the very important 
suggestion made by my friend, Mr. Basu, yes-
terday that there is a tendency, unfortunately, 
to relegate the portfolio of agriculture as a 
sort of second-rate portfolio when, as a matter 
of fact, it should be given the very first place 
and he made a suggestion that it should be 
incumbent on every Chief Minister in the 
State to have the agriculture portfolio himself 
so' that he can put all his influence, all his 
prestige and all his time to the production of 
foodgrains so that we can at least get our food 
at reasonable prices. Unless this is done all 
talk of industrialisation will be a cruel 
mockery. It is all right to appeal to us to 
tighten our belts, but there is a limit to 
tightening of belts. We all know that we are 
not going to benefit from the costlier projects. 
This generation will not get the benefit. The 
next generation may get the benefit. Our 
grandchildren may get the benefit of it, but 
the present generation has to live and in order 
to enable them to live there must be a certain 
reasonableness in the level of prices. 

I do feel that the time has come to review 
the whole tax structure. In Part B of his 
speech the hon. Finance Minister himself 
recognises that: — 

"The existing taxation policy good as far 
as it goes in the direction of producing 
revenue, has also to be geared to the 
paramount task of promoting  growth." 
A little later on he says: — 

"Taxation has, therefore, to be used as a 
sensitive and multipurpose tool, to 
encourage production, to keep a measure of 
restraint on rising levels of consumption, to 
ensure that people get the fruits of their 
labour, to induce savings and to prevent 
profiteering so that the Inherent ills of a 
scarcity economy are not mutiplied.'* 
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It is a very wise statement and I do hope 

that a fine, broad-based tax structure can be 
evolved which will suit and meet the needs of 
our country. 

I am also very happy to find that he  is  against 
monopolies.    Monopoly means  lack of  
competition  and  lack of  competition means  
high  prices.    I welcome his    idea of    
appointing    a Commission to    consider   the   
whole question   of  monopolies.    I   do      not 
know what he means by monopolies. Perhaps he 
has in mind only private monopolists,  who    
have    again    and again been  attacked in this     
House, but comparatively there are very few 
private    monopolists.     The    greatest 
monopolies    are in the hand of    the 
Government    and      I    think    it    is 
necessary      for      this      Commission to    
review    the    policies    of    Government       
monopolistic       concerns. It is sometimes 
scandalous the way in which prices are raised.    
In one    of the States that I was recently touring 
I  was  told,  for  example,  in   respect of  the   
State  transport  that  whereas the     cost     was     
eight     annas,     the actual  fare    charged  was  
Rs.   2/3/-, which means a    fantastic    profit    
of nearly 400 per    cent.   Now,    this    is 
thoroughly unfair and I do not think that  the   
Government   is  justified  in making  full   use   
of  its  monopolistic powers to increase prices  
as high  as that.    It    is    unfortunate    that    
this happens in our Government concerns. There  
is  a private industry flourishing. The 
Government take it over and as  soon   as  they  
take  it over prices begin to rise.    There is 
inefficiency in administration.        Now,       all       
that requires   looking    into   and     in      the 
interests of the country at large I do feel  that  
the  Commission  on  Monopolies will view the 
working of Government monopolies   in  
particular. 

Well, Sir, it is always an unpleasant thing 
to pay taxes, but we recognise that taxes have 
to be levied and the Government has to be 
carried on.   We   do  not  mind  it.   We     
find 

mat in tne name 01 aeience   a   tremendous 
amount by way of taxes wai raised last year and 
yet we find that the Defence Ministry has not, 
for one reason or another, found it necessary to 
spend the full amount allotted to them, to the 
tune of Rs.   100 croret, but the taxes remain.   
Now, that   i» an    unfortunate      experience.   
Very recently, I came across two examples of 
how callously public money can be spent.   In  
a certain  State  a    hydroelectric   project was    
planned.   Now, it should be planned in an area 
where the water can be held.   But unfortu-
nately it was discovered after digging that the 
whole area consisted of limestone  and  water  
could  not  be held. So, after spending about Rs. 
10 lakhi, including    a    very    luxurious    
guest house, the project was almost on tha point 
of being abandoned.   And then somebody   
thought   as   a   brain-war* that experts might 
be invited    from outside to recommend how    
all    the leaks  in    the    limestone    could     
be stopped.   Well,  I do not know whether this 
will succeed or not, because against the 
inherent defects of nature even   science    is   
helpless.    But     the money   is   gone.   In   
the   same   State another    hydro-electric    
project    haa been  planned.   Now,   it   is   a   
matter of  common  sense that  whenever    a 
hydro-electric    project    in    planned, we 
should have a clear idea as to the amount of 
rainfall    and the statistics of rainfall should 
cover nearly thirty years.   As   a  matter  of 
fact,  in  thia particular  area  there  was  no 
record of rainfall,  except for the  last four or 
five years.   That was  done  by  a certain   
Christian  missionary  institution.   On  the    
basis  of  this    record they    proceeded    to    
develop    thia scheme.   They calculated that a 
certain  area    would be    covered    with water.   
The    land  was bought     and they   paid    
compensation    in    lakhs. Now,     they    find    
that    the    rainfall    will     not    be     
sufficient    and the level of water will be low.   
All those lands that have been acquired will    
not   be   covered   with   water. Again,  it  is   a  
tremendous waste  of 
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Well, Sir, this is what makes us feel 
extremely sad. Taxes can be paid 
provided we have the satisfaction that the 
amounts collected are made good use of. 
But then we find that they are recklessly 
spent. Estimates are notoriously low. In 
the beginning the people who make the 
estimates know that the estimates are not 
going to be final. Year by year they 
simply rise till the Whole thing becomes 
extremely costly. 

One thing more I should like to say and 
that is in connection with income-tax. I 
think there is something very faulty in the 
collection of income-tax. The 
Government talks of urgency in collecting 
taxes. But for two years or three years 
taxes ar; not assessed. Sometimes, as i 
have had that experience, suddenly at the 
end of three years a huge demand is made 
to pay up the taxes for all the three years 
concerned. 1 think the hon. Minister is 
perfectly conscious of this, but he has a 
very interesting remedy for it, by throw-
ing the burden and the responsibility of 
paying the taxes on the taxpayers 
themselves—and absolving the Income-
tax Officers of their responsibility for 
doing their work. Now, as soon as we sign 
a return, within thirty days we have to pay 
up the amount tnat we consider is due 
from us. I think it is a very hard thing to 
do, especially when the income-tax today 
is extremely complex. I regret to say that 
many of us find it necessary to seek the 
help of an income-tax consultant as to 
what has to be put in and what deductions 
have to be made and so on. It takes time 
and ultimately we do not know what 
amount exactly we have to pay. Yet, if we 
do not pay it, we are threatened with a 
very heavy fine—half or double I forget. 
Anyway, it seems to me it is extremely 
unfair to an honest income-tax payer. It is 
the responsibility of the Income-tax 
Officers to do their work. If more people 
are necessary to be employed 

let them be employed. If they are to be 
trained, let them be trained, but let them 
do their work and then call upon the 
income-tax payers to do their duty. 

I welcome all the steps that the hon. 
Finance Minister proposes to take against 
tax evasion. I hope he will succeed. As a 
friend of. mine put it, there is always a 
tussle between the brains of the 
Government and the brains of the 
businessmen. Who will ultimately 
succeed we do not know. Tax evasion is 
something immoral, not merely illegal 
but immoral, and I do wish every success 
to the Government to round up these tax-
evaders. 

Another matter. I do feel that there is 
need for economy in Government 
expenditure. On more than one occasion I 
have had to say that Parkinson's Law 
works with remarkable efficiency in the 
case of our Government offices, and it 
wag only a few days ago I ventured to 
suggest, following the lead of my friend, 
Mr. Santhanam, that the strength of the 
Planning Commission office should be 
reduced, according to him to 25 per cent; 
I was more modest and I was prepared to 
be content with only a 50 per cent., 
reduction. Sir, the same thing could be 
done in many other Government offices. I 
think there are far too many people, and 
as a result of it we have to spend more 
and get less work. Probably if these 
economies are carried out, it. may be 
possible to reduce the heavy load of 
taxation to which this country has got 
almost accustomed. 

Anyway, Sir, we appreciate the dif-
ficulties of the Finance Minister. He has 
had a very difficult task to face, and 
whether we like it or not we wish his   
Budget every success. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh); Mr. Chairman, in the parlia-
mentary life the presentation of the 
Budget is a very significant event during 
the year. It is an occasion when the 
representatives of the people 
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consider and review the economic 
policies and programmes of the Gor-
ernment and the fiscal measures that have 
been adopted or that will be adopted for 
the future goTernaoce of the country. 
Having that in mind! as well as the 
present position in which the country 
stands today, being an undeveloped 
country, we haTe to stick to the 
programme of development and at the 
same time in view of the unfriendly 
attitude of two of our neighbours we havs 
to prepare ourselvei for any. contingency 
and provide for defence. The difficulty of 
any Finance Minister is really so heavy 
that he has to plan the budget in a way 
that would meet effectively these two 
demands o'f the country, demand for 
development and demand for the defence 
of the country. 

Sir, bouquets hare been given to our 
Finance Minister, and to a certain extent I 
think correctly, but I think we could 
appreciate the Budget better if we just 
have glimpse of the figures of the last 
year's Budget also. As you know, Sir, we 
have this yaar added to the taxation only 
to the extent of Rs. 40 crores. But last 
year we added to the taxation to the tune 
of Rs. 380 crores. and being an occasion. 
after the aggression of China the whole 
country was united, an emergency was 
declared, and the nation willingly 
conceded to this heavy taxation. So, 
when we consider and appreciate that 
tihis year the Finance Minister has not 
added to the common man's burden so far 
as indirect taxes like excise are 
concerned, or when we consider that even 
in the matter of direct taxation there ha« 
been only an addition of Rs. 15 crores, 
we have to pay our compliments not only 
to the present Finance Minister but also 
to the Finance Minister who has retired 
and who shouldered the burden last year 
and courageously brought forth all these 
measures for the increase of taxation. So, 
I think when we compliment, we cannot 
forget Mr. Morarji Desai also, and I offer 
my compliments to the present Finance 
Minister as well as to Finance Minister 
who has retired. 

Now, Sir, i« addition to the direct 
taxation and the indirect taxatiom there 
were previously two features: one was the 
Gold Control Oder and the other was the 
Compulsory Deposit Scheme. Somehow 
most of us on this side also were not very 
ir>sppy with the Compulsory Deposit 
Scheme. Mr. T. T. Krisknamachari has 
very correctly dropped it and has brought 
in the Annuity Deposit Scheme which is 
more or less the same but with this big 
difference that it starts at Rs. 15,000 
income whereas the other started at a very 
low income, with the result that the 
Finance Minister who has retired got the 
odium, and now Mr. T. T. 
Krishnamachari, being a very resourceful 
person with a rery sharp intellect and 
being very appreciative of the current 
trends, dropped that and got the bouquets, 
and I do not grudge that. In the same way 
so far as the Rs. 40 crores taxation is 
concerned, Rs. 25 crores comes front 
indirect taxation and Rs. 15 crores comes 
from direct taxation. In this he has 
established his ingenuity and he has in a 
very correct way given concessions to the 
industries, given incentives to the persons 
coming from small enterprises, and has at 
the same time given effective 
encouragement to the corporate bodies by 
adjusting the inter-corporate tax and other 
taxes in a very nice way. I think to that 
extent he deserves our congratulations. 
(Interruption). Having submitted that, I 
would like to say that before I refer to 
some of the points and some of the steps 
that should be taken, I want to place one 
cardinal thing before  this  House. 
Sir, there is no doubt that th« thinking is 
very high and, I should submit 
respectfully, correct. I also accept that the 
measures adopted are also very good. But, 
Sir, notwithstanding the good intentions, 
notwithstanding the good schemes and 
projects and the ideology and the objec-
tives, the fact remains that the common 
man has become ex-12 NOON tremely 
anaemic. I do not say it suffers from heart 
attack or cancer, but certainly it is 
suffering from want  of blood, 
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unless and until we «ee and  inject  it  at  the 
right  time, without further delay, with. . . . 

SHRI N.    M.    LING AM    (Madras): 
Why not give blood transfusion? 

SHRI AKBAE ALI KHAN: I do not want to 
carry that analogy very far. Unless that is 
done, Sir, neither the prestige of Jawaharlal 
Nehru, nor the honesty and integrity of all the 
members of the Nehru Government will •ave 
the country, will save the Government or will 
save the Congress Party and I feel, Sir, that 
immediate ■teps, certain immediate proposals 
will have to be taken to save thia critical 
situation. Before I come to that I would like to 
have one or two clarifications from the 
Finance Minister when he pleases to reply to 
this debate. 

Sir, in view of our present condition he has, 
if I may say so, correctly opened the door for 
the foreign private capitalists to come and 
invest their capital in our industries. I quite 
appreciate it. I am one of those who, 
notwithstanding certain difficulties which I am 
fully aware of, welcome this measure, but the 
point is this. I would like the Finance Minister 
to tell this House whether he has taken into 
consideration all the facts prevailing at the 
present moment, particularly tine increase in 
the Bank Rate in England, which haj created a 
commotion, and even in the United States the 
'Financial Times' and others are discussing this 
matter, as to what would be the position of the 
increased Bank Rate whether other countries 
should also increase it, whether the capital will 
go from there to other countries or not. I would 
like him to give us his appraisal. According to 
his calculations and according to his facts and 
figures and with all the necessary concessions 
that he has offered, he has allowed the foreign 
capital to come in, but we would like to be sure 
that the response will be effective. If. after all 
that, the response is not encouraging, I think 
that would not be proper, but I am sure he must 
have calculated it. One fact is clear, that the 
capital has been sh* 

for the last two or three years, but I want to 
know what would be the situation after this. 
The other explanation or clarification that I 
desire, Sir, whether this coming of the foreign 
capital will affect the position of loan* or 
grants, suppose some capital come.. in, 
whether that in any way affects the position 
when we are getting loam or other monetary 
aid, whether they will be affected or whether, 
notwithstanding this offer, they will not be 
affected. 

SHRI M. H. SAMUEL, (Andhra Pradesh): 
Capital is private, and loam and  grants are 
Governmental. 

SHRI AKBAR ALI KHAN: I know that; I 
am not asking for the distinction. At present 
we are getting certain loans from outside 
countries; we allow investments of equity 
capita; coming from outside, and I wan: to 
know whether that position will ba affected, 
or we will get that and wt will get this also. 
That I want to be sure about, because I think 
this whole measure will be very helpful to us 
If these other factors are not prejudicially 
affected. 

Now, Sir, I would like the hon. Finance 
Minister to consider another thing. While 
considering the capitalists, Sir, as he has himself 
been a very good businessman and he has been 
in business, he has considered only the question 
of industrialist capitalists. He has not considered 
the question of feudal capitalists. Sir, you know 
and many of us know that even the industrial 
and the investment activity have not advanced 
to the extent it had advanced in the United 
Kingdom when the feudal system was wiped 
out. The position is, there are big houses of a big 
value but nobody to purchase. There are houses 
which bring an Income, but it is an income 
which is a stagnant income, which does not 
suffice to keep the families going, and besides 
that, I would like to know whether, while 
considering the expenditure tax, it Includes the I 
expenditure on the dependants and the large 
number of employee*,      or 
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only that on the family member* I am sure, 
Sir, even today, in some of the old families, in 
the expenditure, * big chunk goes to the 
dependant*, servants, family members, 
widows, retired servants, and ao on and so 
forth. Now I would like the Finance Minister 
to explain and clarify whether he wants to 
apply the expenditure tax to these people also. 
What would be the position, Sir? If applied, 
we will have hundreds of people unemployed. 
We will have hundreds of poor widows and 
people like that without any return because, 
when they have to pay the expenditure-tax 
after Rs. 3,000, and all these things are 
included in the expenditure, they will be 
forced to cut off all those things. 

SHRI N. M. LINGAM: The exemption limit 
is much higher. 

SHRI AKBAR ALI KHAN: No, the 
exemption limit is at Rs. 3,000 and anybody 
who spends Rs. 3,100, for example, will have 
to pay. 

SHRI N. M. LINGAM:  No, no. 

SHRI AKBAR ALI KHAN: Yes. I would be 
very happy if it is made clear, what the 
position is. So my respectful submission is 
that while dealing with these modern trends 
we forget that we have in society persons of 
this category also. I do not want any 
concessions, but I want a human, decent, 
reasonable treatment to them and to save those 
people who, whether you or 1 like it or not, 
are dependants and they are being given their 
allowances and salaries, and they are carrying 
on their life. 

Now, Sir, I would briefly refer to a point 
which my friend, a leader of the group of 
Communists, referred to while discussing the 
matter. Sir, I have heard not only here but in 
the Madras Assembly also that Mr. Rama-
murti was considered one of the cle-rerest 
Members, and once Rajaji ■aid: "If anybody 
could trip me, it is Ttamamurti." Now, Sir, 
regarding that I am not afraid because, as 
diamond cuts diamond, we have got a Madrasi 
Finance Minister here to meet      Mr. 

Ramamurti. The thing is, he caid and he 
expressed his anger and disapproval about the 
Indian situation; he said that technologically 
they had not developed, what Soviet Russia 
had done. Sir, I know and I fully appreciate 
that after the Revolution a new life had come 
in Soviet Russia. But to compare India sixteen 
years back with Russia before the Revolution 
is, I think, absolutely incorrect and not 
according to facts. (Interruptions). Although 
the Czar was despotic, technologically Russia 
was not at all inferior to any of the European 
countries. You forget that in science, 1B 
technology, she was very highly advanced. 
During the First War and during the Second 
War we know that India could not produce 
even a good pin, could not produce anything 
worth the name, and now we are producing 
engines, aeroplanes and what not. I know that 
my friends of the Communist Party 
(Interruptions) are very adept at plus and 
minus, but let it be plus 30 degrees and minus 
50 degrees, not zero degree and 100 degrees. 
Exaggeration should have some limit. We 
have advanced, we do admit that we have still 
to go further. That is why the Finance 
Minister has correctly mentioned in his 
Budget speech that he is inviting foreign 
capital; more so, it is to get the technical 
know-how. 

SHRI NIREN GHOSH (West Bengal): Why 
do not they develop anything here? 

SHRI AKBAR ALI KHAN: You better go 
to Peking, then you will realise the beauties of 
India. 

DR. A, SUBBA RAO (Kerala): Is it not 
possible to have that technical know-how 
here? 

MR. CHAIRMAN: Dr. Subba Rao, he is 
not yielding. 

SHRI AKBAR ALI KHAN:    I   may. 
(Interruptions) 

MR. CHAIRMAN:  You carry on. 
SHRI AKBAR ALI KHAN: I am grateful to 

you. Sir. My submission is that in these 
matters we have to 
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countries till we have brought our country at 
the same par, at the same level, at the same 
stage. So, I would submit that that objection is 
absolutely uncalled for and his criticism 
regarding the progress of India and the work 
that the Government has done is not at all in 
consonance with facts and figures. 

Sir, I need not say much about him because 
he is not also here now;    I mean our    
respected,  dear, esteemed friend, the lion. 
Member, Shri Dahya-bhai Patel.   He opened 
the debate and he started firing.    Certainly, he 
started firing.   But one thing I must   say; 
(Interruptions) he wrote and read out his 
speech and it was much better anyway.    But 
when he started speaking extempore,  he  
started  giving  thrusts here and there, and the 
worst thing is, I would say, he tries to play bet-
ween  the    Finance Minister and the Prime 
Minister always.    He is      the son of a great 
man, he is the leader of a group, and I 
understand that he is coming into fresh light 
and added strength.    So,    probably,    he will 
be first leader of the group.   I would implore 
him, I would request him, that he should see to 
the dignity of that place and should not do 
things which do not befit his position.    I      
mean, they want to live in the old days of 
orthodox  conservatism.    They       are very 
good people,   but they do not fit in with the 
new times and new ideas and  new   
circumstances.    That  is    a different thing.    
We can fight it out. But at the same time we 
have to keep up the dignity of the House.   If I 
may respectfully submit, as you, Sir, yourself  
have  said,   the   dignity  of    this House and 
the standard of this House have to be kept up. 

I would not say about the other things but I 
am very happy that my esteemed friend, Mr. 
Vajpayee, has accepted at least partial control. 
He was against any control. . . 

SHRI A. B. VAJPAYEE:  No, no. 

SHRI AKBAR ALI KHAN: He said that he 
was against full control but that whenever 
necessary, partial control might be. . . . 

SHRI A. B. VAJPAYEE: No, that haS; been. 
. . . 

SHRI AKBAR ALI KHAN: Before that, you 
were nearer the Swatantra-Party which is 
against all controls 

SHRI A. B. VAJPAYEE: They are not 
against    self-control;    even    the 
Swatantra  Party  is not  against  self-control. 

MR. CHAIRMAN: Mr. Aktar Ali Khan, in 
the interests of the other members of your 
party of whom I have a very long list, may I 
know how long you will take to finish your 
speech? 

SHRI A. B. VAJPAYEE:    He  should 
exercise his control over that. 

SHRI AKBAR ALI KHAN: Can I have ten 
more minutes, Sir? 

MR. CHAIRMAN: Ten minutes? 
SHRI AKBAR ALI KHAN: Five or six 

minutes. 
MR. CHAIRMAN: Please try to finish. 
SHRI AKBAR ALI KHAN: All right,  Sir. 

I came when my friend, Mr. Sulaiman Sait, 
was speaking. I do not want to bring in those 
controversies here. He is a very nice friend. 
But I think he made certain observations on 
Mr. Chagla's speech at Madras. Let us keep 
these remarks and observations to the 
platforms, that is much better. But when he 
has said this, I must say, even in the narrow 
interests of his own community, if I may be 
permitted to say so after jA years of 
experience, that the communal organisations 
like the Muslim League, the Hindu Maha 
Sabha and the Akali Dal, will not be of any 
benefit even to their own communities. So, 
may I appeal to him to just have a rethinking 
and to join into the full life of the country 
which is moving fast so that the 
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.separation the exclusion the inferiority 
complex go away? And let us all together 
build a new India free from all prejudices, as 
enshrined in our Constitution. 

Now, I must come to the subject that I had 
promised to Sir, I feel that the difficulty is 
there because there is no drive in all these 
measures. Take, for instance, agriculture, take 
social affairs. We_ have provided money. 
There are schemes and all these things, tout 
nothing comes out. The other day, our friend, 
Mr. Gupta, was saying that oven in regard to 
social affairs, the amount that was granted was 
not spent. In regard to defence, as Prof. Wadia 
just now said, the unspent amount is Rs. 100 
crores. Of course, we tightened our belt, we 
wanted t'i stand on our own feet; we gave the 
money but that was not spent. So, the 
Government will have to explain why this was 
not done to the entire satisfaction of 
Parliament. My submission is that a drive is 
necessary, particularly in the province of 
agriculture. My submission is that the Finance 
Minister has said in his Budget Speech that 
before the kharif season, certain proposals will 
have to be taken up. My respectful submission 
is that so far us agriculture is concerned, the 
Agriculture Minister, the Irrigation and Power 
Minister arid the. Community Development 
Minister must divide the whole country and 
within six manths tour the whole country 
along -with the Agriculture or Planning 
Ministers of the States and see that everything 
is implemented and that the difficulties that 
come in flho way, administrative and 
procedural difficulties, are absolutely warded 
off and that a sense of emergency is created 
among the Officers who carry out these things. 
That is one suggestion. 

The other thing is, I am also pained that our 
public sector undertakings are not working to 
our satisfaction. In view of that, I would 
suggest that the Finance Minister, the 
Industries "Minister   and  Mr.   
Subramaniam,   the 

Minister of Steel, Mines and Heavy 
Engineering, should also take note of certain 
things. There should be no question of any 
appointment of committees and commissions. 
The Maha-lanobis Committee has been 
working for four years. About this 
Monopolies Commission, I welcome it. But I 
do not know how many years it will take. That 
will not do. Parliament wants the report, in the 
coming sessions of August, about the public: 
sector undertakings. To see to agricultural 
progress and development, the Finance 
Minister and other Ministers should divide the 
whole country and see that everything is 
implemented. My view is that the benefit of 
planning is not reaching the common man 
because either the middleman is devouring it 
or the administration has not necessary drive 
and imagination to effectively implement the 
Plan. This should be done by making 
Ministers realise their responsibility. 

The other thing that I would submit is this. 
So far as some of the general problems are 
concerned, Sir, we are all extremely pained to 
hear the statement that Mr. Khanna, Re-
habilitation Minister made today and we all 
share his anxiety, and I would like the Finance 
Minister to spend as much money as possible 
for this purpose because it is a human 
question. Whether they are people uprooted in 
Bengal and Calcutta or they are people 
uprooted in East Bengal, it is a human 
question. If you will permit me, Sir, may I 
suggest that all of us will be very happy—and 
I am sure not only all the parties of this 
Parliament but also of the Legislatures—if, as 
a token of our respect and appreciation, 10 per 
cent, of our salaries is cut and given for the 
purpose of rehabilitation. (Interruption) I 
mean, it is a suggestion that I place before 
you. I know it is not going to meet the full 
expenditure. But that will show that we want 
to share the difficulties of our people. 

Now, Sir, the Finance Minister has also 
referred to his anxiety about the States.    
Well,  I   appreciate  it but  at 

30 RS—2 
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I submit that as far as the big projects like the 
Nagar-junasagar Dam and others are concern-
ed, if we put them in the Plan amounts, 
allotted to the States they cannot go on? These 
big projects should be taken up by the Govern-
ment. Very correctly, Sir, the Neiveli project 
of Madras has been taken outside the Plan 
amount. So when we consider the question of 
the States and their liabilities to pay, let the 
Centre also think over the question very 
seriously. If they are not doing their part, 
certainly they must be pulled up. If they are 
not spending money properly, certainly they 
must be pulled up. I would respectfully 
submit, Sir, that the genuine difficulties of the 
States should be looked into. I do not speak 
only on behalf of Andhra Pradesh. I consider it 
my duty to speak on behalf of all the States, 
specially backward States, and I would submit, 
Sir, that in this matter a very careful scrutiny 
should be made, and let the Finance Minister 
in consultation with Chief Ministers see how 
far, so far as these big projects are concerned, 
they can be taken up by the  Centre. 

Now,  Sir, I know you want me to sit down 
as the time is up.    But before I resume my seat 
I would like to say  just  a      word  about      
Kashmir, although I had some other points also 
to speak on,  lest I should be failing in my 
responsibility I give priority to Kashmir.    The  
other day we had    a very  big gathering and  a 
convention where we representatives of all 
States decided that politically,'   legally    and 
morally Kashmir is  an  integral part of    India.    
In  saying    so,    Sir,    my selfishness   is   also   
there.     I   consider Kashmir as a symbol of 
secularism.   I consider it a      negation of the    
two-nation theory.    I consider it a pledge to 
maintain true nationalism.   For the last  thirty 
years.  I  have known  the affairs,   there,  I  
have   been  in  touch with their leaders, and I 
have found that no communal      organisation 
was ever able to    prosper there although they 
had  a  some name there.    Now about such  a 
piece,  where there haj 

always been nationalism in practice, where there 
has always been true secularism, it is our duty to 
prevent it from the encroachment of a theocratic 
state. It is my respectful appeal, if my appeal can 
go to the people of United Kingdom and the 
United States, please consider this not only from 
the point of view of the Kashmir problem but 
from the point of view of all the minorities in this 
country and the other countries, particularly, 
Pakistan. I think, Sir, . this Kashmir affair is 
really responsible for all the atrocities that are 
being committed on the other side. If these 
friends firmly and definitely advise Pakistan, I 
am sure this matter will end and peace will 
prevail in the sub-continent. 

One word more and I have finished, and it 
is this. I am convinced—I have said this 
before and I say this again—if an independent 
commission from the United Nations goes to 
the so-called Azad Kashmir and it also goes to 
Kashmir which is with us, they will find out 
what are the economic, political and social 
condition of the people at both places. I have 
no doubt that they will come to the conclusion 
that the privileges and the amenities that are 
enjoyed by the people in our Kashmir are 
much more compared to those enjoyed by 
who are in Pakistan occupied Kashmir. Thus 
from the point of view of Kashmiris also the 
attachment to India is a blessing. 

With these words, Sir, I generally command 
the proposals contained in the Budget for the 
acceptance of this House. I am grateful to you, 
Sir, for giving me a little more time to speak. 
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"There is nothing of socialism in the 
new Union Budget, A more favourable 
Budget to the capitalist class could not 
have been presented. The Finance 
Minister doe3 not believe in control nor 
in the nationalisation of banks and 
seems to have forgotten Bhubaneswar." 
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THE DEPUTY CHAIRMAN: Please speak  
on the Budget. 

SHRI P. N. SAPRU (Uttar Pradesh) : On a 
point of order. I have not the slightest love for 
Mr. Kairon. but I think it is wrong   .   .   . 

THE DEPUTY CHAIRMAN: I think no 
allegation should be made against anybody. 
The Chair will not allow   .   .   . 

SHrti P. N. SAPRU: . . . since the case is 
pending before a tribunal. 

THE DEPUTY CHAIRMAN: I shall order 
that your speech will not be taken down if you 
continue to mention names. 
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"The Committee feel concerned to 

note the increase in arrears of Income-
tax from Rs. 253.49 crores as on 31st 
March, 1961 to Rs. 287.32 crores as on 
31st March, 1962 and Rs. 271-71 crores 
as on 31st March, 1963. The Committee 
are especially worried about the slow 
progress in making recoveries against 
the old demands. The percentage of 
collection against the old demands has ' 
progessively gone down from 16-4 in 
1958-59 to 15 in 1959-60, 14-3 in 
1960-61 and 13 -2 in 1961-62. The 
Committee note tl e steps taken by the 
Ministry to liquidate the old arrears. 
They desire that the position should be 
kept constantly under review and 
vigorous efforts made to speed up the 
recoveries. The present position in 
which out of the total demand of Rs. 
567-51 crores for 1962-63, the arrears 
amounted to Rs. 271-71 crores which 
came to about 50 per cent cannot be 
considered as satisfactory. 

The Committee also note that there is 
not much improvement in the disposal 
of outstanding appeals. The number of 
appeals pending as on 31st October, 
1963 was 65,237 as against 86,226 as 
on 30th June, 1962. The Committee 
desire that early and adequate action 
should be taken for bringing down the 
arrears BO as not to exceed four months' 
work load, as suggested by the Direct 
Taxes Administration Enquiry 
Committee." 
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THE DEIPUTY CHAIRMAN: Mr. 
Kureel, I will not be able to give you very 
much time. I can give you just two 
minutes more. 

THE DEPUTY CHAIRMAN: Fifteen 
minutes you have already taken. I can 
give you only another two minutes. 
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"There is nothing of socialism in the new 
Union Budget. A more favourable Budget 
to the capitalist class could not have been 
presented. The Finance Minister does not 
believe in control nor in the nationalisation 
of banks and seems to h ive  forgotten 
Bhubaneswar." 

THB DEPUTY CHAIRMAN: I think no 
allegation should be made against anybody. 
The Chair will not allow   .   .   . 

SHRI P. N. SAPRU: . . . since the case is 
pending before a tribunal. 

THE DEPUTY CHAIRMAN: I shall order 
that your speech will not be taken down if you 
continue to mention names. 
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"The Committee leel concerned to note 
the increase in arrears of Income-tax from 
Rs. 253.49 crores as on 31st March, 1961 to 
Rs. 287.32 crores as on 31st March, 1962 
and Rs. 271.71 crc-res as on 31st March, 
1963. The Committee are especially 
worried about the slow progress in making 
recoveries against the old demands. The 
percentage of collection against the old de-
mands has progressively gone down from 
16.4 in 1958-59 to 15 in 1959-6Q, 14.3 in 
1960-61 and 13.2 in 1961-62. The 
Committee note the steps taken by the 
Ministry to liquidate the old arrears. They 
desire that the position should be kept 
constantly under review and vigorous 
efforts made to speed up the recoveries. 
The present position in which out of the 
total demand of Rs. 567.51 crores for 1962-
63, the arrears amounted to Rs. 271.71 cro-
res which came to about 50 per cent cannot 
be considered as satisfactory. 

"The Committee also note that there is 
not much improvement in the disposal of 
outstanding appeals. The number of appeals 
pending as on 31»t October, 1963 was 
65,237 as 
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against 86,226 as on 80th June, 1962. 
The Committee desire that early 
adequate action should be taken for 
bringing down the arrears so as not to 
exceed 'four months' work load, as 
suggested by the Direct Taxes 
Administration Enquiry  Committee." 

 

 
THE    DEPUTY    CHAIRMAN:     Mr. 

Kureel,  I will not be  able    to    give you 
very much time.   I can give you1 just two 
minutes more. 

 
THE DEPUTY CHAIRMAN: Fifteen 

minutes you have already taken. I can 
give you only another two minutes- 
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THE DEPUTY CHAIRMAN: That •will do. 
Mr. Kureel. Shri Santokh Singh. 

SHRI P. L. KUREEL URF TALIB: All.  
right, thank you.J 

SHRI SANTOSH SINGH (Delhi): Madam 
Deputy Chairman, I rise to say a few words 
about the Budget proposals for the year 1964-
65. This is a great Budget of a great country. 

SHRI LOKANATH MISRA (Orissa): By a 
great man? 

SHRI SANTOKH SINGH: Thank you very 
'much. And this Budget involves a revenue of 
Rs. 2,095 crores and an expenditure of Rs. 
2,041 crores with a surplus of Rs. 54 crores. 
This expenditure of Rs. 2,041 crores includes 
a defence expenditure of Rs. 718 crores which 
is more than that for the previous year by Rs. 
25 crores. Last year it was Rs. 693 crores. We 
are also spending about Rs. 191 crores more 
on civil expenditure and some hon. Members 
have said that this is perhaps more than is 
desirable and soma other have said that more 
money is being spent on unproductive pur-
poses. I cannot agree with these views because 
wherever we spend money, it is desirable to 
spend it. We have, of course, to be careful in 
all things. 

Madam, I have a few points to make —
about ten of them—and I find that your 
attitude. Madam is to be quite strict, as I could 
see just now in the case of my hon. friend Shri 
Kureel, and y°u will not give more time. So I 
shall try to rush through my points just like 
the Frontier Mail, so as to be able to cover 
most of my points. 
30 RS—3. 

The first point that I would like to touch 
upon is about the development rebate. It has 
been decided to withdraw this rebate, the 
availability at this development rebate, after 
the first of April, 1966. 

SHRI N. SRI RAMA REDDY (Mysore): 
Suppose it is extended? 

SHRI SANTOKH SINGH: If it is extended, 
we would welcome it. Madam, without this 
development rebate it is not possible for the 
industries to come up properly. If I were to 
dilate upon this issue, I would have to show 
how capital formation takes place. The public 
sector companies and also the private limited 
companies come up by tlhe floating of shares 
and thereby the capital comes in. With this 
capital the prospective entrepreneurs purchase 
the lend, the machinery and other things and 
they do the servising. By spending this capital 
they got the development rebate which used 
to be sometimes as much as 40 per cent, or so, 
and then they used to plough back their 
profits. This is how further increased 
industrialisation comes up. Some hon. 
Members were objecting even to the coming 
up of more factories. If one had one factory 
and if he now has six factories, then they say 
it is concentration of economic  wealth. 

Well, concentration of economic wealth 
certainly is not desirable and I too will not be a 
party to it and I also do not desire such 
concentration. But to say that more factories 
should not come up and to ask why anyone 
should (have more factories, is absolutely 
objectionable. Now, to continue my point, this 
is how these private limited and public limited 
companies come up. Secondly, when floating 
these companies there is another method 
adopted by individual entrepreneurs. A small 
entrepreneur starts with a small capital, does 
the research work himself and carries on. The 
development rebate comes to his rescue and by 
ploughing back his profit, he multiplies and 
gets new capital. Madam, many things have 
been said about capital formation.   As a matter 
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been listening very carefully and 
faithfully to the debate. People have been 
very anxious to see that capital comes 
forth from abroad. No doubt, the policy of 
our country is to attract foreign capital. 
This in itself is very important, especially 
at this time. They have included equity 
capital also and tihis will certainly attract 
more capital. I am all for this. After all, it 
is the industrialisation of the country that 
is going to add to the national wealth. 
There are two methods of adding to the 
national wealth, one is through 
agriculture and the other through 
industries. These two factors are 
contributing fifty per cent, each, almost. 

Ut has been complained that the 
Finance Minister has said less about 
agriculture but I must point out that 
agriculture has been included in the sense 
that he has included fertilisers. Fertilisers 
contribute a major share in the 
development of agriculture. I am not 
connected with agriculture except that I 
am a consumer of food-grains three times 
a day. I am connected with chemicals. I 
should say that fertilisers play a great role 
in this field but unfortunately the 'cost of 
llhe fertilisers that we produce in the 
country is more. I gave caution in regard 
to Sindri where the cost of production is 
Rs. 370 per ton while the cost of imported 
ammonium- sulphate is Rs. 200 per ton 
and our sale price is Rs. 330. We are 
losing every day over this. I am all for the 
inflow of foreign capital but at the same 
time I want a word of caution to be re-
membered. What is done in most of the 
cases is to seek foreign oolJafoora-tion, 
whether it is in the public sector or the 
private sector. The collaborators who 
come from the foreign countries collect 
much more for the machinery and the 
technical know-how that they provide and 
take away too much of profit by way of 
royalties. Here is where my caution point 
comas. We ehould not stop the coming in 
of foreign caroital; as a matter of fact, we 
should encourage this. While the coming 
in of foreign capital is impor- 

tant, more important is the proper uti-
lisation of such capital. If foreign 
investment comes and takes away by way 
of profits unA royalties a sum of four 
hundred crores of rupees in a case where 
three crores of rupees have been spent, 
then this type of foreign capital coming 
in is not at all desirable. If we are very 
cautious iu our dealings, if we do not 
look to the north or south, east or west, 
then we can make better use of this 
capital. 

Only the other day our Minister for 
Irrigation and Power had to chide his own 
engineers. For three or four years the 
Japanese engineers went on erecting the 
C Power Station and our engineers went 
on watching those operations but in spite 
of this, they could not locate, the 
virbations in the turbine. The hon. 
Minister went to the point of saying that 
our engineers lacked talent. Maybe, on 
the face of it and as a Member of this 
august House I would also try to agree 
with him that our engineers could not do 
this work, a work which they should have 
been able to do. It pains me to read all 
these things. Why does thi? thing come 
about? This is a vicious circle. Madam, 
we do not depend upon our own 
engineers and scientists. We do not trust 
them. We have given them no chance to 
show their ability. Right from the Finance 
Minister, all Ministers and prospective 
entrepreneurs, industrialists and 
capitalists, everybody looks to the East 
and West for collaboration. They do not 
give a chance to our own people to work. 
When you do not give them a chance to 
work, how are they going to learn, how 
are they going to have confidence? After 
every five, six or ten years, you will go 
and chide them that they are not able to 
do anything. 

Madam, we must be cautious right 
from now and see that these things are 
not allowed to happen, that we are not in 
a position again to chide them again and 
again. Take, for example, the case of the 
Japanese people. If they go in for 
collaboration, they get it and after four or 
five years, they 
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countries and make money but we on the other 
hand make one thing here, say, for ammonium 
sulphate in Sindri and then for Nangal or for 
Trombay we go on importing collaboration 
arrangements. We do not think in terms of 
manufacturing our own machinery ourselves. 
This is the state of affairs. 

Madam, I would now like to touch about the 
chemical industry. I have a few words to say 
about the Hindustan Organic Chemicals Ltd. 
This company was incorporated on the 12th 
December, 1960. for the manufacture of basic 
chemicals and intermediates in collaboration 
with a consortium of West German firms-
Badi-shri Aniline and Soda Fabric, Bayer, 
Hoeobst and Ohde. The Government of India 
began to think in terms of this project in 1956. 
They spent huge sums of money running into 
crores in acquiring land, in bringing the town-
ship into existence and in other services but 
now, Madam, I learn that this project is being 
shelved, this public sector project costing 
nineteen crores of rupees is not going to come 
into existence. This is a very sad state of 
affairs. What has been claimed, and the boast 
of some experts is that it is good that this plant 
did not come up six or seven years earlier. 
They say that the basic chemicals which were 
to come from Durgapur, Bhilai' or Rourkela, 
namely, benzene, napthy-lene, ortho, meta, 
para Xylenes, toluene, anthrasene. phenol, 
carbozol, pyridine, etc., were to come from a 
long distance and now that the petrochemical 
industry is coming up nearer, they would be 
available at a cheap rate. Nobody can deny that 
the petro-chemical industry is going to 
progress very much but what harm would there 
have been if these materials had come from 
there? Madam, if toluene, Xylene and others 
have to come, what matters from which source 
they come, whether from Barauni or Haldia or 
Cambay or Cochin or from Rourkela, 
Durgapur or Bhilai? Whatever may be the 
source 'from which these basic materials are to 
come, they 

should not have delayed the formation of this 
company and the erecting of this plant and I 
want, Madam, a thorough enquiry to be 
Instituted to find out why this public sector 
project has not come into being. I am not very 
much in favour of the private sector or the 
public sector distinction. I am neither left nor 
right. The question is that whatever industry 
comes up in the country it must come up in 
the right form. 

The chemical industry in India today 
produces about three or four hundred 

crores of rupees worth of 1 P.M.    
goods.    With  the   coming   in 

of the petro-chemical industries as 
per the expected Fourth Plan and Fifth Plan 
targets I think there will be a production of 
between Rs. 1,000 to Rs. 1,200 crores worth 
of these chemicals including petro-chemicals 
in our country. So it is a great industry, Madam 
and I wonder how our Finance Minister has 
ignored the claim of this industry because he 
has not included it in the special specified 
industries which have a claim for the 10 per 
cent rebate. Madam, I strongly propose that 
this should be included in that list. 

Madam, the time left with me is very little. 
I wanted to say a few words about exports and 
other items and I shall try to do justice to 
them in a few minutes' time. It has been said 
that we must make exports as it is today the 
need of the country also. We must think in 
terms of the quality befort we think in terms 
of exports. If our people stick to good quality 
and are able to produce in large quantities, if 
they are given more and more chances to set 
up industries, not only in restrictive terms as 
was pointed out by our friend that only five or 
six do all the things—I do not mind if these 
industrialists set up more factories—but if 
more chances are given to other people to in-
dustralise the entire country, then we can 
think of exports. And those people who set up 
factories should be export-minded  people.   
Export     can 
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[Shri Santokh Singh.] take place only 
if your coat of production is less. But 
here in our country looking to the capital 
that is coming from abroad and looking 
to the interest that they will have to give 
the cost of production is going to be very 
very high. Now they have got an assured 
market in our country. In this big country 
if they find they have an assured market, 
they are not going to be export-minded. 
Therefore, Madam, industrialisation of 
the country as a whole production of 
goods at lower costs an^ becoming 
export-minded, these are the things that 
are going to save our country. 

With  these  words,  Madam,   I  con-
clude.   Thank you   very much. 
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SHRI M. RUTHNASWAMY 

(Madras): Madam Deputy Chairman, the 
Finance Minister's Speech, which he made in 
the ottier House when he introduced the 
Budget proposals for this year, reveals a crisis 
of conscience, in his financial and economic 
conscience. It seems to reveal a soul divided 
within itself, between that part of it which 
belongs to the man, who in early life, through 
individual initiative and enterprise, carved out 
one of the great commercial careers of 
Madras, and that other part Which belongs to 
the man, who late in life, fell a victim to the 
meretricious charms of a painted old lady, 
'Socialism'. If not the words, at least the 
sentiment of the poet who was also torn 
between two loves when he wrote: "How 
happy would I be with either if the other fair 
charmer were away" animate his Budget. This 
ambivalence is evident in almost everyone of 
his budget proposals, the pull between the 
businessman and the socialist. He wants to 
give incentives to economic and industrial 
growth, but at the same time he suffers from 
the fear of giving too many concessions to 
business. 

First, let us take the businessman in him. To 
favour the businessman he has proposed the 
abolition of the super profits tax and a 
reduction in the rate of tax on public 
companies engaged in specific industries like 
steel, chemicals, machinery, machine tools 
and plantations. Instead of the super profits 
tax he is imposing a surtax, which used to be 
levied at 50 or 60 per cent. On net earnings 
above 6 per cent, calculated on a very narrow 
dapital base, to be replaced by 40 per cent, 
levy on earnings exceeding 10 per cent, on a 
comparatively larger capital base. He has also 
proposed inter-corporate investment enjoying 
some tax relief. 

On personal taxation on income, at almost 
every level he has reduced the rates. He has 
substituted the Compulsory Deposit Scheme 
by the Annuity Deposit Scheme. He has also 
removed the Ceiling that was placed on the 
salaries of the Indian employees in firms. He 
has given relief to foreign companies in the 
shape of exemptions of royalties and technical 
fees.    So far the businessman. 

Now comes in the socialist. He has 
proposed a steep rise in death duties and gift-
tax and a high tax on capital gains and even on 
bonus issues. He has discriminated against 
distributed dividend. The estate duties are on a 
very high scale, from 40 per cent, at the level 
of Rs. 10 lakhs rising up to 30 per cent, at the 
level of Rs. 20 lakhs and more. He has 
reintroduced the expenditure-tax. Although it 
does not yield much revenue, it has, as a 
Member from Mysore, pointed out the other 
day, a psychological effect. This luxury 
expenditure of the rich people is creating a 
demoralising effect on the poor. They see their 
own poverty, and they see on the other side the 
huge expenses incurred by the rich on the 
occasion of weddings and other festivities. 0ut 
!this expenditure-tax should be assessed (by 
the income-tax officials looking at evidences 
of luxury expenditure like the large numbers 
of electric bulbs used to illuminate wedding 
festivities, like Jtihe numbtr of palatial houses 
owned by rich people, the windows, the doors 
and so many other evidences of luxury 
expenditure. 

Then he has made certain proposals in regard 
to the evasion of income-tax. Evasion of tax 
takes place not only in India but also in England 
and the United States of America. It is the high 
rate of income-tax which leads to the temptation 
to evade just as high customs duties lead to 
smuggling. The Minister's proposals are, firstly, 
affirmation to be made by the assessee that his 
assessment is correct. Is the affirmation to be 
made on paper or on I  oath    before    an    
official?   The    tax 
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assessed by the assessee himself is to be 
deposited within a month, and the burden of 
proof Iks on the assessee in the case of 
suspected under-assesment. These proposals 
in regard to evasion require honesty on the 
pant of officials as well as honesty on the part 
of asses-sees. I wonder why the system 
adopted in England is not adopted by the 
Income-tax Department in India of offering a 
commission on the collection of income-taxes, 
especially on the collection of large revenue 
from income-tax. 

Then, this self-assessment is peculiar to 
income-tax imposition. It obtain nowhere else. 
Regarding land revenue, the Collector or his 
assistant goes and inspects the crops and on 
his assessment of the value of the crops he 
levies the land tax. Why should it be left only 
in the case of income-tax payers that they 
should assess themselves? That again leads to 
all this evasion. If the income-tax authorities 
would look at the evidences, numerous 
evidences given by income-tax payers for the 
large incomes, the evasion of income-tax 
would be not so great as it is at pre^ sent. The 
whole history of evasion seems to confirm 
John Stuart Mill's assertion that income-tax is 
not so much a tax on income as a tax on the 
conscience of the people. 

Then again, Madam Deputy Chairman, 
savings and investment are a sign and proof of 
the economic value of a budget. What is the 
history of savings in our country? We ifind 
that public subscriptions by ordinary private 
individuals to Government loans have been 
falling steadily. It is only insurance 
companies, banks and provident funds that 
mop up all the loans that are floated by 
Government. How eian jpeople save when 
there is not enough of money to save from? 
Death duties, estate duties and gift-tax mop up 
all the extra money that could go into 
savings;. Then where is the example of 
Government for the people to follow a 
programme of savings? Look at the public 
debt to   which very    little    reference has 
30RS—4 

been made so far during the budget debate. It 
has reached the grand total of Rs. 7,509 
crores, and the annual interest to be paid on 
this is about Rs. 318 crores, which works out 
to one-sixth of the annual revenue. 

THE DEPUTY CHAIRMAN: Would you 
take more time? 

SHKI M. RUTHNASWAMY: Yes, Madam.    
Ten minutes. 

TEG DEPUTY CHAIRMAN: The House 
would sit foj- ten minute* more or till he 
finishes. 

SHRI M. RUTHNASWAMY: What is being 
done with regard to reduction of this huge 
debt? Only a token payment of Rs. 5 crores a 
year la provided. I wish to remind the HouM 
and the Government of Jefferson'* warning in 
regard to public debt. He was speaking soon 
after America attained its independence just 
as we are now speaking after our indepen-
dence: 

"Public debt is the greatest of dangers to 
be faced. To preserve our independence we 
moist not lot our rulers load us with public 
debt If we run into such debt, we must be 
taxed in our meat and drink, in ->ur 
necessities and comforts, in our labours   
and   our   amusements." 

This prediction has been proved almost to tha 
letter in the case of India. Look at the load of 
indirect taxes that are placed upon the com-
mon people. The total amount of indirect 
taxes comes to Rs. 1,100 crores, whereas at 
the other end the amount of direct taxes 
comes only to Rs. 676 crores. No relief has 
been aiven to the indirect taxpayer. Kero-
«>ne oil, sugar, matches, textiles, all these 
commodities which are used by the common 
man. still carry the old excise duties. There is 
no relief to the consumers. The Minister's 
argument is that if any relief is given, it will 
go only to the middleman. Government say 
that they are not able to provide  that,  that  
any  relief    in 
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indirect taxes  will not go to the 
consumer.   That is an    argument  
against all    future    relief     in regard  to  
indirect taxes. 

In. this connection, may I also aay bow 
much relief the pensioner requires? His is 
a permanent income and it cannot be 
increased, and if relief is given, it must be 
given also to the pensioner who has no 
political pressure to exert. I hope and trust 
that fallowing the sympathetic policy of 
the Finance Minister announcing a certain 
rise in the rate of pensions. he will 
continue that sympathetic programme, 
and especially give relief to the pensioner 
from the burden of commutation amounts 
which he has to pay; even after he has 
finished paying the whole amount of the 
commuted income, he still goes on 
paying till he dies. 

And what has the Finance Minister 
done about the great sources of revenue, 
namely, reduced expenditure? 
Government itself should set an example 
by exercising thrift in expenditure. A 
laudable reduction has been made in the 
year 1963-64 when the administrative 
expenditure was reduced to Rs. 80.40 
crores. But again in 1964-65, it is to rise 
to Rs. 81 crores. And when one criticises 
the growth in administrative expenditure, 
one is told that it is in keeping with 
normal growth. There is no growth in 
Hhe economy of the country but there is 
a steady growth in administrative ex-
penditure. 

And then there is that white elephant, 
the Planning Commission, with its 
palatial stables, its paraphernalia, its huge 
number of retainers; it almost looks like 
the Mysore Dussehra Durbar procession 
but without any of the colourful effect of 
the Durbar procession. The Planning 
Commission is costing Rs. 1 crore per 
year and with all that they produced 2 to 
3 per cent, of agricultural growth. Madam 
Deputy Chairman, all this huge ex-
penditure, the little relief given to th*    
consumer,    the   soaking   of  the 

rich, all this is due to the double-edged 
philosophy which underlies this Budget, 
namely, some encouragement to 
industrial growth but at the same time 
some paltering to socialism. It is a case of 
divided loyalty in the case of the Finance 
Ministers as well as the whole 
Government. They wanted to achieve 
social equality and at the same time 
increased productivity. It is not possible, 
socialist distribution can come only after 
production has been increased, and as 
long as the Finance Minister or any 
government is divided between socialism 
on the one side and economic prosperity 
on the other, there will be the same defect 
in the Budget. It is only when the Finance 
Minister aims at economic progress, pure 
and simple, without any ideology, without 
any 'ism', without any strings of ideology 
or 'ism' attached to it, can we look to the 
Budget of the Finance Minister for the 
promotion of undoubted economic pros-
perity. 

THE DEPUTY CHAIRMAN: The 
House stands adjourned till 2-30 p.m. 

The House then adjourned for 
lunch at thirtyfive minutes past 
one of the clock. 

The House reassembled after lunch at 
half-past two of the clock, THB DEPUTY 
CHAIRMAN in the Chair. 
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THE DEPUTY CHAIRMAN: I hav« 

told you, if you want to go . . . 
(Interruptions) Order, order, you must sit 
down when I stand. Please sit down. I 
have said that those who are interested in 
what is happening outside the House may 
go there and do what they like, but the 
House shall not adjourn and the House 
shall carry on with its business. I have 
called Mrs. Devaki Gopidas. I do not 
want a word more on the subject raised. 

SHRIMATI DEVAKI GOPIDAS: 
Madam Deputy Chairman, I stand here to 
support the Budget. Our Finance Minister 
has done well and cleverly managed in 
facing the dual demands of defence and 
development, and for that purpose raising 
the finances necessary for strengthening 
the defence of our country, at the same 
time accelerating and intensifying the 
process of economic development. With 
the limited resources available and 
without imposing any fresh taxation, the 
Finance Minister has succeeded in 
presenting a balanced Budget. At this 
juncture, when our freedom is threatened 
by two ruthless enemies at our gate, as a 
perpetual menace, strengthening our 
defence Is the most important and 
pressing pro- 

t[ 1 Hindi transliteration 
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blem. At the same time we have to go 
ahead with our economic development 
programmes for maintaining our strength 
by catering to the well-being of the 
people. Our Finance Minister deserves 
congratulations for setting apart 718 
crores of rupees for Defence Services 
without in any way hampering the 
expenditure on the civil side. Even  this  
amount is  not sufficient. 

It is a fact that our revenue has shown 
signs of buoyancy as it has increased 
from 190 crores of rupees to 2,000 crores 
now. But we have to realise that this is 
achieved at the expense qf the common 
man who is ultimately bearing the brunt 
of all levy, which fact we should not 
forget. I am sure our Finance Minister, a 
man of the masses, will find ways and 
means to lesson the burden over the 
common man and help raise their' living 
standards in conformity with our onward 
march towards a socialist pattern of 
society. From this perspective let us 
examine the Budget proposals. Com-
paratively this Budget is a firm step 
forward in that direction. The only 
disappointment is that we expected a few 
more further steps in this direction from 
Shri T. T. Krishnamaehari, our Finance 
Minister. Perhaps, as a prudent man, his 
idea is to go slow on firm steps. 

Our Finance Minister is reputed t° be 
very clever and intelligent, and that is 
amply proved by the clever manner in 
which he. has framed this Budget. It is 
interesting to note that the first reaction 
of the public t0 the Budget was much 
more favourable as a welcome Telief to 
the limited income group of the 
community as there are no fresh tax 
proposals. But after chewing and 
digesting it the mistake is realised that 
this Budget is aimed at encouraging 
economic growth especially in the 
corporate sector, to give 

encouragement to the private sector and 
to the industrialist, and not to give social 
justice to the people—may be intended 
as the most feasible step towards further 
development. On proper study we could 
find that the whole tax structure is not 
rationalised in such a manner that the 
burden will not fall on the common man. 
So far as the lower middle class and the 
peasantry are concerned, apparently no 
concession is given excepting a dearness 
allowance of two rupees to employees 
and no fresh taxation, so much so that 
this Budget is a bit deceptive. The 
Finance Minister has seen his way to 
providing reliefs where he has felt that 
the cause of corporate expansion and 
personal savings will be best served. Yet 
the overall effect is likely to prove less 
beneficial than it should be. Reducing 
excise duty is meant to be bensficial to 
the consumer. But in a scarcity economy 
. the benefit will never be passed on to 
the consumer whilekthe increase would 
certainly pass on to them. 

I whole-heartedly welcome the 
abolition of the Compulsory Deposit 
Scheme. It was a burden on the common 
man. Here I am reminded about the 
difficult and ridiculous position of those 
youngsters selected for employment 
under the Posts and Telegraphs in the 
Compulsory deposit Scheme. . They were 
selected, given training, and a few were 
appointed. These boys and girls, who 
were in the colleges, came out with the 
hone of entering Central Government 
Service. After undergoing all these 
troubles, they are nowhere now. They 
were selected on the basis of merit. I take 
this opportunity to request the Gov-
ernment to accommodate them in the 
Posts and Telegraphs, or any other 
department. 

The Finance Minister has initiated a 
probe into the monopoly pattern and 
concentration of economic power   by 
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appointing a Commission of Inquiry. It is 
a welcome move if he means f go far 
enough and fast enough. 

Then the Finance Minister has tried to 
reform the structure of personal taxation 
so as to bring down the incidence of tax 
at different income levels. Of course, this 
is with the objective of encouraging 
personal savings. A modest move 
towards encouraging personal investment 
for security is initiated by according 
generous treatment to contributions to 
life insurance and provident funds. In my 
view a proposal of compulsory insurance 
scheme with provision to pay the pre-
mium from rebates on annuity or 
dividends is sure to benefit both the 
depositor and the Government alike, and 
is sure to get good response. 

The new Surtax on companies cal-
culated on a wider capital base and 
providing concessions to priority in-
dustries is a considerable improvement 
on the Super-Profits Tax which it re-
places. 

The reintroduction of dividend-tax on 
distributed profits with suitable 
exemptions, of course, is in tune with his 
scheme of economic incentives and Is a 
welcome measure. Exemption of all 
inter-corporate dividends from super-tax 
and exemption of private -companies, 
especially Section 23A companies, from 
compulsory distribution of dividends 
enable building up Of reserves and 
investments, and it is sure to help 
development of industries by further 
investment. 

The Annuity Scheme is advantageous 
to those whose income is above Rs. 
15,000 and whose income is declining. 

The introduction of the gift-tax and the 
expenditure-tar «r» meant to regularise 
income and earning level by discouraging 
spending and securing the social purpose 
of reducing the size Of fortunes and 
accumulating wealth With the idea of 
passing on from one 

generation to another. The aum total is if 
one can earn, one has to pay income-tax 
and super-tax. If one saves, one has to 
pay wealth-tax. If one spends, one has to 
pay expenditure-tax. Give a gift and pay 
gift-tax. If one dies, one has to pay death 
duty. Then the big question is what 
incentive there is for an honest man to 
work and earn excepting our accepted 
philosophy 
Anyway, 
we could 
expect utilisation of more money, the 
excess money being spent on 
humanitarian and philanthropic activities 
as the aftereffect. 

Regarding expenditure-tax, how potent 
an instrument it turns out in practice to 
restrain expenditure remains yet to be 
seen or will it expel more money from 
the national accounting system? In other 
words, whether the remedy is worse than 
the disease is to be proved. 

We find evasion of tax to a high de-
gree. Hence tightening of tax laws to 
cheek widespread evasion is essential. 
Still the proposed powers to the tax 
department are so sweeping and 
uncircumscribed and the penalty pro-
visions for alleged concealment in which 
the onus is shifted to the assesee to prove 
their bona fides so arbitrary that they 
constitute a dangerous extension of 
bureaucratic power. I doubt whether it is 
a proper remedy consistent with our 
fiscal and other provisions; whether it is 
against the provisions of the Penal Code 
is yet to be seen. Often it may cause 
harassment to innocent people without 
any pull and may drive away honest and 
respectable persons from this field. 

When talking about tax evasion I 
would like to bring before the Gov-
ernment how goods are sold without bills 
to dupe the Government in spite of the 
introduction of 'C forms to record the 
sales for the sake of assessment of sales-
tax. There are many cases where business 
is being transacted without bills,  
especially in in- 
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sales where the producers uid the dealers 
on the plea of sending to their own 
branch office, stock the goods and sell 
the goods without bills. The best remedy 
for this is to levy higher percentage of 
sales-tax at the original point only. 

Another provision that is sure to create 
difficulties is that a person must file his 
return and pay full tax within 30 days or 
else pay a penalty of 50 per cent., is not at 
all practicable. Without obtaining the 
goods at destinations nobody could issue 
the 'C form for filling the return. For 
goods despatched from Kerala, say, to 
Jul-lundur or Ambala, it usually takes not 
less than li to 2 months to reach. 
Therefore, it is quite impossible for 
anybody doing business excepting 
provision shops or stationery shops to file 
the returns within a month and pay the 
tax. 

One point   I would like to    stress 
upon is about the necessity of economy in 
spending.   It would  do  more benefit to 
examine the scope of economy in the use 
of these resources. The Finance Minister 
could easily have refrained from adding 
to the burden if he had only cast about far 
larger economies in governmental 
expenditure. Economy in   expenditure 
implies,   of course,   not merely a cut in   
overall expenditure but a more economic 
use of   resources.   Wastage, leakage   
and extravagance in  dealing with public 
funds have increased along with our 
expenditure on defence and development.   
In the reports of the    Public Accounts 
Committee and the Estimates Committee 
we could find severe criticisms to this 
effect.   But still the same mistake is 
repeated and perpetuated. I   hope   the   
Finance   Minister   will devise some way 
by which the findings of these repcrts are 
made more effective and a fear must be 
instilled In those who are responsible. 

Governmental machinery should not 
be a white elephant. We could Me 
Instances both at the Central and 

the State level where officers about to 
retire are sent abroad for higher training 
courses. On the eve cf retirement officers 
are sure to make s> big tour throughout 
the length and breadth of the country or, 
if possible, a world tour. Is it for the 
benefit of the common man? 

The affairs of the Government-owned 
undertakings are ridiculous. The working 
of the State undertakings, as revealed, 
does not suggest that the Government has 
employed the re-soures to get the 
maximum benefit. For a large investment 
of Rs. 806 crores at the end of 1962-63, 
not only-there is no profit but it has 
resulted in a net loss of Rs. 9.14 crores. 
Wasteful expenditure must be curtailed 
and more profitable use ol funds ensuring 
maximum return should be essential and 
urgent. 

We are proud of being an independent 
nation. To my mind, we are not it to pose 
ourselves as an independent and 
democratic nation unless and until this 
unemployment problem is solved and a 
general rise in the standard of living is 
achieved. 

Another thing is that we are not 
utilising the man-power resources 
properly. Raising of living standards is 
one of the aims of the Third Plan. A 
recent statement shows that 60 per cent., 
of India's population spends less than Rs. 
25 a month and about 30 to 35 per cent., 
less tian Rs. 15. Even after fourteen years 
of planning suppose we see under-fed and 
neglected and unhealthy children with 
swollen bellies and men and women 
clothed in rags with anxious looks and 
worry writ large om their foreheads, well 
we have to think a while and find 
solutions. Without solving such urgent 
and pressing problems we cannot 
progress in the right direction, however 
loud we may be in our profession of 
socialism, equal rights and all that. 

One very important point that      I 
would ]Ae to stress u regarding the 
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need of intensifying the child welfare 
activity. ChiMren in our country have yet 
to e regarded at least as important as 
industrialisation ui agricultural 
production, if not more. Our Prime 
Minister has often laid emphasis on 
children being tomorrow's leaders. We 
have to realise that it is on them that the 
future glory of our nation depends. Child 
welfare activities are to be aimed at 
developing the child to be a useful 
citizen. Regard-tag child welfare 
activities we are nowhere even though 
the Council of Child Welfare and Social 
Welfare Board have focussed their 
attention in that direction. We have not 
yet reached a fringe of the problem. The 
Council of Child Welfare with its old and 
defunct committees, both *t the State and 
district levels, u not in a position to do 
much. I am so sorry to say that there is no 
proper co-ordination and understanding 
between the different agencies doing 
something in this line. Whatever little the 
Social Welfare Board is doing is not get-
ting full sympathy and support from the 
State Governments. If we are aspiring for 
better days, it is Imperative that we have 
to give due care to the mental as well as 
physical health of our children. Today 
most of the children are not at school but 
employed to mitigate to some extent the 
poverty of their parents, it is a disturbing 
fact in India that most of our young 
persons who fhcuM be at school 
undergoing a professional training are at 
work in every sector of economic 
activity, in fields, quarries, mines, 
factories and offices. According to an 
official report "often factory premises are 
crowded with children ranging from 3 to 
12 . . . In several cases children who »ie 
hardly 8 or 10 are certified to having 
reached 15 years of age. Guarded 
investigations on the snot revealed thai 
age certificates eould be had on payment 
of Rs. 2 or Rs. S oer child" la it not 
shameful?   We have  enough  iegisla- 
tion for preventing such misdeeds. It is 
not the dearth of laws or regulations on 
the Statute Book but It is the 

machinery to implement and enforce that  
is  lacking here. 

Madam, fourteen years in a nation'* 
life is a small period, but in a child'* or, 
for that matter, a man's life it is a long 
period. Child welfare is not a matter for a 
few charitable institution* or 
philanthropists alone. Children can begin 
to receive s better deal where there is 
overall development. 

TOT DEPUTY CHAIRMAN: Yon 
have taken 20 minutes. You must wind 
up. 

SHRIMATI DEVAK1 GOPIDAS: I 
would. Regarding the rising price level 
and agriculture I wanted to s*y 
something. But since there is no time, I 
am not going to stress it. But I would just 
like to stress a few points about the local 
needs. When we are stressing panchayati 
raj and local-self government the role of 
the Information and Broadcasting 
Department has become very important. 
As I said during the last Budget Session, 
we have a radio station the relay from 
which cannot be heard more than 30 
miles away. We were clamouring for a 
strong station but it is yet to come. I 
would request the Government to 
consider this point and make 
arrangements for that. 

Regarding the unemployment and 
utilisation of manpower resources in 
Kerala, I had also stressed during the last 
Session but we are improving a bit in 
industrialisation. Still the second 
shipyard and phytochemicals which are 
the only projects sanctioned for Kerala in 
the beginning of the Second Plan have 
not yet started. I would request the 
Government to consider all these matters 
and I hope the Budget will receive the 
acclamation of the whole House.   Thank 
you. 

THE DEPUTY CHAIRMAN: The list 
i* long but   I will leave to the hon. 

\ speakers' good sens* about the length of 
their   speech**    Shri   Sri   Rama 

' Be*!y. 



4375       Budget   (General)       [ RAJYA SABHA ] 1964-65 4376 
SHRI    N.    SRI    RAMA    REDDY: 

Madam,   I    rise to give my    whole-
hearted  support  to the     Budget.    It has 
been received in the country as a Budget of 
great vision and perspective and as one 
where the needs of defence and   
development  of  today   and   our 
democracy    and also socialism   have been 
fully  taken into    consideration. With 
regard to the actual revenue and 
expenditure,  we  have  seen  that  the total 
revenue is   Rs. 2.095 crores and our total    
expenditure is    Rs.    2,041 crores leaving  
a surplus of    Rs.  54 crores.   This is a 
welcome feature of our Revenue Budget.   
Therefore, for the first   time, a sizable 
surplus    of Rs. 54 crores has been left 
which wiU go into development.   
Therefore, it is a very happy symptom of 
the Budget and the sound finances of our 
country. 

With regard to the Capital Budget, the 
capital expenditure stood at Rs. 970 
crores, net loans and advances stood at 
Rs. 543 crores and Miscellaneous at Rs. 
16 crores giving a total Capital Budget of 
Rs. 1,529 crores which is proposed to be 
met as follows: 

Surplus from Revenue Account— 
Rs. 54 crores. 

Additional taxation—Rs. 40 crores. 

Net public borrowing, both internal 
and external—Rs. 738 crores. 

Unfunded Debt net, including an-
nuity—Rs. 206 crores. 

P.L. 480 and other deposits and 
advances—Rs, 405 crores. 

Deficit—Rs.  86 crores. 

This is also another very welcome fea-
ture and this Rs. 86 crores of deficit 
Budget is a thing that has to be wel-
comed. This again shows the healthy 
state of our finances. I have already 
stated that a    revenue surplus    is a 

very happy feature. It is also surmij-ed in 
knowledgeable quarters, that there may 
not be need even for this Rs. 86 crores of 
deficit financing. This again is a very 
happy feature. The Budget as a whole has 
to be judged, according to me, on certain 
criteria. What are the criteria? I would 
pose the following criteria for judging the 
Budget as a whole. Firstly, the Budget 
has to be considered as an estimate of 
Revenue and Expenditure. I would like to 
put the Budget of the Finance Minister to 
a particular test and I would like the 
Budget to be tested under the following 
heads: 

(1) As an   estimate of   Revenue 
and Expenditure; 

(2) As an instrument of tax reform; 

(3) As a means of stimulating 
growth; 

 

(4) As a way of elimination of 
disparities; 

(5) As a way of cutting down 
monopolies; 

(6) As a means to reduce prices; 

(7) As a relief to the hand-pressed 
lower and middle-income-tax 
paying groups. 

(8) As a means to create an at-
mosphere for a bolder pro-
gramme of investment and 
expansion; and 

(9) As a means to stimulate capital 
market to react to this growth-
oriented Budget. 

Therefore in the very brief time that has 
been allotted to me, 1 would like to go 
into the merits of this Budget under the 
heads I have just enumerated. I have 
already said with regard to the first point, 
that there is a sizable surplus of Rs. 54 
crores. This is a healthy symptom of our 
finances. The principle that the Revenue 
Budget should contribute to the Capital 
Budget for    development 
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is upheld and this has been very well shown. 

Having said that much with regard to the 
first question, I say that the Finance Minister 
has come out in very brilliant colours on this 
score. With regard to the second point, with 
regard to the Budget as an instrument of tax 
reform also, he has come out in very good 
colours. Probably on this score also he has 
got very high marks according to me. 

SHRI N.  M.' LINGAM:       All    the 
colours of a rainbow. 

SHRI N.  SRI  RAMA REDDY:   The 
income tax structure has been simplified  
very  much.   It  is  not  only  my opinion.    
The entire press, the public and the 
industrialists are saying that it is  very     
much simplified.   Therefore, the tax 
structure is much more rational.    Secondly   
the     much-hated C.D.S.   has  been  
removed,  though it has  been  substituted  
by  an Annuity Scheme  for  certain  
income     groups. Thirdly,  the  super-
profits   tax  which was  coming in  the way 
of    savings and  much more  investment  
in     the corporate   sector,   has  been   
removed and in its place the surtax has been 
introduced.   With   regard  to   indirect 
taxes,   there   are  not     very     many 
changes.   The     changes     that    have 
been brought about are very few and they  
may  not  matter     very     much at  all.   
Therefore  the     simplification of the  tax  
structure  in  the  country on a very rational 
and scientific basis is a new feature of this 
Budget. 

In regard to considering the Budget as  a  
means    of stimulating    growth, this   is   
the   most  essential   aspect  of the entire    
Budget.   On    this    score also the 
experts say, and I    go    by what   most 
of the experts say in the press and in 
public, that the stimulation of economic 
growth has been very much accelerated 
on account    of the Budget proposals.   
The major change brought about is 
reduction of the corporate tax on  
specified basic industries  like   cement,   
steel,   coal     and fourteen other 
industries.   This    is a 

very very essential thing that    has been 
done.   The problem has    been 
tackled at its very root.    The reduction  of 
tax  on   inter-corporate  dividends  is 
another  important  measure which helps in 
the investments.    By introducing  dividend-
tax  he  is     encouraging    companies  to 
reinvest the profits   in   industries.   The 
dividend-tax has been very much hated but I 
for myself feel  that he has in     his view  the 
question  of     re-investment of the dividends 
in    the     industrial projects   of   the 
corporate      sector. Therefore  with  this 
object he    has done it.   Therefore I very 
much congratulate  the  Finance  Minister 
and I welcome this measure also. 

With regard to     the     total     Plan 
expenditure,  for  the  year  1964-65  it is 
put down at Rs. 1,984 crores which is  Rs. 
333  crores more  than that of the  previous 
year.   This   increase   is said to be meant 
mainly for agricultural   development   of 
the      country. This  again  leaves  a  large 
part  for the development of agriculture 
which is a very great necessity at the pre-
sent moment.   In the first two years of   the 
Plan   agriculture   fared   very well.    I 
would like to  sound here  a note of warning 
with regard to this. Mother  earth  is not  a 
cash counter where you throw cash and 
expect a return but even so this can be illus-
trated.   During  the   First  Plan     we only 
spent  annually Rs.  42     crores. Our 
agricultural production increased by 2.8 per 
cent.   During the  Second Plan Rs. 54 
crores we had spent annually  on 
agriculture   and  the   production rose again 
by 4 per cent. During the Third Plan in the 
first year there was an increase of 250 per 
cent, in outlay but there was a small rise in 
production in agriculture of     1.5 per cent. 
only.    During the     second year  of  the 
Third  Five  Year  Plan there  was    a    350 
per  cent. 3 P.M.   increase in the figure of 
outlay  and  the    return  is  only minus  4 
per    cent.   In    these    two years  of    the 
Third Plan,    in    toe second and third 
years, it is no better. With regard to 
expenditure,     there has been an increase 
of Rs.267 crores 
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ultimately there will be a setback in the 
figures of production in the last year of 
the Third Plan. This is the state of affairs. 
Therefore, we cannot believe that it is 
money and money alone that will 
produce agricultural articles, that money 
alone will give you increased agricultural 
production. New techniques are necessary 
and a new approach to agricultural 
development is necessary. I do hope and 
trust that proper attention will be given to 
this aspect also by the concerned Minis-
tries. 

The fourth test that I have is that the 
Budget should be a means of eliminating 
disparities. This is an important aspect. 
We have swom by democratic socialism 
for this country and if our Budget does 
not reflect this philosophy of the ruling 
party to which I have the honour to 
belong, probably it would be a failure. 
But according to me, even this point has 
been taken into consideration fully by this 
Budget. It might be that all the rich 
people have not been eliminated by one 
stroke of the pen of f Finance Minister 
here and now, still they are proposed to 
be eliminated, probably very shortly. The 
estate duty, it was said by some people, 
has brought in only an extra income of 
Rs. 3. crores. But I reliably understand 
that one individual has got at present Rs. 
3 crores by himself which he has to 
deposit. Therefore, under this law all those 
who have Rs. 20 lakhs properties have to 
pay 85 per cent, of their wealth as estate 
duty. This is the position with regard to 
estate duty. If this is not socialism, what 
else is socialism? Is cutting off heads 
socialism? Is the burning of property of 
others socialism? We shall leave all that 
to other parties. We shall go by the 
constitutional methods. The gift-tax has 
been there. About this gift-tax everybody 
knows and so I need not repeat anything 
about this tax. There is the reintroduction 
of the expenditure-tax and those who now 
spend more than Rs. 38,000 naye got to 
pay the expend!ture»tax. 

SHRI N. M. LINGAM: If you spend 
Rs. 36,000 on an election? 

SHRI N. SRI RAMA REDDY-. I do not 
know. You may ask the Finance Minister. 
The wealth-tax has been introduced, and 
also there is the capital-gains tax. There 
are these five measures which are very 
very important measures, and according 
to one assessment, Madam, these taxes in 
the course of a generation, will com-
pletely wipe out all the big men and 
equality is going to be established in this 
country, though they may not do so 
immediately. Therefore, this matter of 
elimination of disparities has been given 
its due consideration and we have no 
quarrel with that, the philosophy of the 
ruling party has been upheld by the 
Finance Minister. He has not allowed it to 
go underground as has been unfortunately 
criticised by some hon. Members of our 
own party. 

As for cutting down monopolies and 
using the Budget as a means of cutting 
down monopolies, there is no magic by 
which one can do it here and    now. 
Therefore this Monopolies Commission is 
going to be established. It will go into the 
whole question in respect of the wealth 
concerned, in respect of the management, 
in respect of the managerial skill and so 
on. All these aspects will be gone into 
thoroughly and scientifically. Also suitable 
laws are proposed to be drafted and these 
are going to be brought before this House. 
What more should be done? This is a 
democratic country and we* cannot do 
things as people in the totalitarian 
countries do. We have to follow certain 
procedures, we have to follow the 
constitutional procedures. We have a 
constitutional elected government and it 
has got to approve of the measures and 
certain procedures are necessary. 
Therefore, I congratulate the Finance 
Minister—and happily he is coming into 
the House just now —I congratulate him 
on having thought of this Monopolies 
Commission. It has great significance for 
removing entirely, lock, stock and barrel, 
the monopolistic system which    has    
been     existing     here 
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also the Finance Minister secures 
distinction marks and I congratulate him. 

SHRI C. D. PANDE (Uttar Pradesh): 
You mean to say 80 per cent, marks? 
Your marking is liberal. 

SHRI N. SRI RAMA REDDY: The 
sixth test is that the Budget should be a 
means to reduce the prices. Here there is 
room for a little criticism. Of course, 
production cannot be controlled 
completely by the Finance Minister or by 
this Parliament or by anybody. We have 
not had sufficient production and prices 
have been rising. That is due to various 
failures and also due probably to some of 
the past laws of this country. But he has 
tried to set things right. Deficit financing 
primarily has been reduced to Rs. 86 
crores. Even that may not be required if 
there is sufficient buoyancy in the taxes 
and industrial production. First of all 
inflation on that score has been cut down 
to that extent. But other positive measures 
with regard to the controlling of prices are 
not there. He thinks that for foodgrains he 
will introduce controls at strategic points. 
I do not know what he has in mind. 1 want 
to tell the Finance Minister, now that he is 
here, the agricultural commodities he may 
bring under control, but at the some time 
with regard, to other commodities which 
the farmer requires, is he thinking of 
procuring them and supplying them to the 
farmer at cheap rjates? If the Minister 
does not do it and if the farmer has to buy 
his clothing and other things that he 
requires, at higher rates and still you want 
him to produce agricultural goods, then I 
and afraid it is the farmer who will be 
hard hit I want to sound a note of warning 
to the hon. the Finance Minister and say 
that if he want3 to control foodgrains 
prices, he should make arrangements to 
meet the other requirements of the farmers 
and make them available to him at equally 
cheap rates so that he may not suffer and 
there may not 03 unbalance in the 
economy    as    a    whole.   Thm    price 

structure should be stable to all ^aa 
people at all the levels. That is my 
humble suggestion 

Next I come to my seventh point. I am 
hurrying on so that I may not be accused 
later on of having taken more time than I 
should. 

THE DEPUTY CHAIRMAN: Is this 
your last point? 

SHRI N. SRI RAMA REDDY: My 
seventh point is that the Budget should 
give relief to the hardpressed lower and 
middle income groups. I feel to these 
people the Finance Minister has done full 
justice. First of all the Compulsory 
Deposit has removed. He has reduced the 
tax as ■uch for the lower income groups. 
For those drawing Rs. 5,000 annual 
income, it has been reduced and all of 
them are joyful. SimOarly, for persons 
between the incomes of Rs. 5,000 and Rs. 
15,000, they have a take-home pay than 
what they had before, and on that ground 
also we have no complaint. The Finance 
Minister has done full justice in the 
matter of giving assistance to those who 
are drawing below Rs. 15,000 annual in-
come and therefore on this point also he 
has done justice. 

On the subject of prices the hon. 
Finance Minister has scored only about 
50 per cent. On the other points he has 
scored first class or distinction marks, but 
on this subject of prices he has only just 
passed. 

SHRI C. D. PANDE: That means 33 
per  cent? 

SHRI N. SRI RAMA REDDY: I would 
say 35 per cent, just the pass mark 
though in all the rest he has scored 80 per 
cent. 

As regards the eighth point, namely, of 
the Budget being the means to create the 
atmosphere for a bolder programme of 
investment and expansion, let us see if 
this has been done or not. According to 
me, this has been done and the Finance 
Minister has done it marvellously well.   
The substitution of super pro- 
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the surtax   substantively reduces the 
burden on the corporate sector and 
therefore, the possibilities of more capital 
formation are there. 

SHRI C. D. PANDE: Mr. Reddy you 
■eem inclined to     pass    everybody? 

SHRI N. SRI RAMA REDDY: The 
importance of the favourable psycho-
logical effect that this creates for bolder 
programmes of investment and expansion 
should not be minimised. 

The tax on equity dividends is a 
circumstance which works against this   
atmosphere   in   some   respects. 

Finally, as a means to stimulate 
capital markets to react to this 
growth orientation, there are some 
proposals. There is the invitation to 
foreign capital to invest in this coun 
try. On this I need not say much be 
cause the hon. Minister himself has 
said enough on it and other hon. 
Members also have dealt with this 
aspect. I welcome this because he 
says that the burden of our debt 
services and interest charges will be 
about Rs. 850 crores in the Fourth 
Plan and even in the Third Plan it 
will be Rs. 385 crores or roughly 
Rs. 400 crores. This is an enormous 
Bum. If we compare all this sum 
that we have to pay in the matter of 
debt services interest charges and so 
on, we feel if some amount of dividend 
and other things go out of this coun 
try due to this foreign capital, it 
would      not      matter. Therefore, 

there is sufficient room still left in favour 
of the economy of our country. .1 
welcome, therefore this participation of 
foreign private capital in industry because 
we cannot industrialise our country with-
out foreign aid. What we can achieve in 
one or two Plans with foreign help, we 
will take centuries otherwise. We are 
running against time. Therefore, I 
wholeheartedly welcome this. With a 
view to creating confidence in the foreign 
markets I would like to say that the    
entire 

Parliament must completely agree with 
the Finance Minister in the open offer he 
has made for the foreign countries. 

THE  DEPUTY     CHAIRMAN:   You 
have taken  over  twenty  minutes. 

SHRI N.  SRI RAMA REDDY:   Yes, 
Madam.    I am closing. 

I would now like to say a few words 
more. I would like to ooint out that the 
Finance Minister must make a proper 
assessment of the civil expenditure of the 
country. ,It is going up enormously and is 
Rs. 181 crores more than what it was 
during 1963-64. My suspicion is that there 
is a lot of wasteful expenditure which has 
got to be checked. The administration 
must be streamlined and we must find out 
the loopholes and the weaknesses in order 
to save not only this sum of Rs. 54 crores 
but much more, which is needed badly for 
developmental purposes. I should think 
that the Finance Minister must pay 
particular attention to this aspect of the 
problem. He has also mentioned about the 
public sector undertakings. Shri Ashoka 
Mehta, the Deputy Chairman of the Plan-
ning Commission, has said a ten per cent, 
return on the capital invested in the public 
sector undertakings is a sine quo non of 
progress. If there is no profit, it only 
shows the moribund state of affairs. 
Profiteering is different from profit. 
People who know something of 
economics say that profit is the most 
important aspect of everything. The public 
undertakings  must  yield  profits. 

Madam, the performance of the public 
undertakings has become very poor and 
deplorable. I have the figures analysed 
with me but since ,T have no time, I 
would not like to go into them. I would 
request the Finance Minister to go into 
the problem of public undertakings very 
thoroughly and put them on a very sound 
basis. Wherever there are weaknesses, 
such weaknesses must be eliminated.    
That is the most impor- 
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tant thing. The Government ot India 
being the biggest entrepreneur it must 
take care to see that it is capable of 
producing all the capital required for its 
own development but also contribute to 
the general exchequer. This is the state of 
affairs in Russia which the Finance 
Minister has clarified. Therefore on that 
ground, you need not quarrel with this. 

THE DEPUTY CHAIRMAN: You 
have  taken  twentyfive minutes. 

SHRI N. SRI RAMA REDDY: I am 
concluding, Madam. 

THE DEPUTY CHAIRMAN: You are 
trying to conclude. You do not conclude. 

SHRI N. SRI RAMA REDDY: I am 
trying to conclude, Madam. I would like 
to say whether the Finance Minister has 
passed or  not. 

The Budget is a brilliant exercise in 
financial matters but the important thing 
is that you must take the Budget as a 
whole, not in parts. It has a cleansing and 
refreshing attitude about it, a very 
reasonable and careful assessment of the 
needs of defence, development and our 
democratic socialism, all of which have 
been taken into consideration and a fine 
balancing of the various aspects of fiscal 
and monetary measures needed has been 
done. I once again offer my heartfelt 
congratulations to the Finance Minister 
and wish him all the success because he 
has passed in the first class and with 
marki of distinction to his credit. 
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"I have stated often that the
growth of the economy has not 
been commensurate with our ex 
pectations. The measures we 
have taken during the last six 
months have produced some im 
provement in the situation." 



4391       Budget   (General)       [ RAJYA SABHA ] 1964-65 4392 

 



4393       Budget   (General) [13 "MAR. 1964 ] 10«4-«3 4394 

 



4395       Budget  (General)      [RAJYASABHA] 1964-65 4396 

 



4397       Budget   (General)        [ 13 MAR. 1964] 1964-65 4398 
SHRI K. S. RAMASWAMY (Madras): 

Madam Deputy Chairman, let me have 
the pleasure to present a bouquet to the 
Finance Minister for the farsighted, 
resourceful and courageous Budget that 
has been presented by him. This Budget 
is a great step forward towards socialism. 
It contains far-reaching measures, the re-
sult of which may not be known in one 
year or two years but which •would lead 
us to the cherished goal in a reasonable 
time. The general reaction to the Budget 
in the country is veryi much favourable. 
The common man does not oppose it. He 
faels that he is not hit hard by the new 
taxation measures. Of course, he does not 
expect any relief in the taxes imposed last 
year, as he is well aware that the 
emergency is -lot yet over. But he will 
ask the Government why the money set 
apart far defence last year has not been 
spent fully. More defence industries 
should have been started and more men 
should have been recruited and given 
training. Why has this not been done and 
the money is left unspent? Of course, the 
Defence Minister will reply to that. 

Madam, the middle-class people in the 
country feel that they stand to gain by the 
Budget. The Compulsory Deposit 
Scheme has been abolished. The 
exemption up to Rs. 15,000 in regard to 
payment under Annuity Deposit Scheme 
is a big relief to them. It should be 
examined whether people who pay 
income-tax in excess of that of last year 
in the five or six brackets can also be 
given some reduction by altering the tax 
structure. 

Businessmen and industrialists also 
have not much criticism to make. They 
recognise that many incentives have been 
given to them. They only say that they 
are not enough. The agriculturists also 
will be satisfied if they are given a fair 
price, an adequate price to their produce. 
This shows that the incidence of taxation 
is fair and equitable and it does not hit 
hard any particular community much. 

The objectives of the Government are 
to accelerate the growth of the country's 
economy and to bring about socialism. 
The steps taken to accelerate the growth 
of economy in the Budget are 
commendable. The taxation proposals 
have induced enough confidence in the 
corporate sector. The super profits tax is 
abolished. The new surtax is more 
equitable than the former. A deduction of 
10 per cent on the expanded capital base 
of companies with regard to surtax is 
proposed. A rebate of 10 per cent in 
corporate tax and 20 per cent in surtax 
will go a long way to provide incentives 
to basic industries. New companies are 
given exemption from dividend tax to the 
extent of 10 per cent on capital other than 
preference capital. All inter-corporate 
dividends are exempted from super tax. 
These concessions I feel will provide 
enough incentives for savings and 
ploughing back the savings in invest-
ment. 

I am surprised that the Swatantra Party 
Member from Madras has said that the 
Finance Minister is suffering from 
divided loyalty to industrialisation and 
socialism. Madam, I do not know how the 
Professor can make such a mistake. 
Socialism cannot thrive in poverty. We do 
not want a socialism in which poverty 
will be divided. We want socialism in 
surplus. Rapid industrialisation of the 
country alone will lead to creation of 
more wealth, and there should be more 
production both in industry and in 
agriculture. The Finance Minister by 
giving more incentives to industrialisation 
has only given encouragement for the 
growth of socialism. No* only we want 
wealth but we want the wealth to be 
equally distributed. The disparities in 
income and wealth should also be 
abolished, and to achieve this end four 
measures have been brought in. The gift-
tax, the expenditure-tax which has been 
reintroduced, the estate duty and the 
capital gains-tax with the steep graduated 
scale will reduce the disparities in the 
distribution of    wealth    to a    great 
extent. 
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of the Budget is the announcement to set 
up a Commis-iion of Enquiry into the 
monopolies and concentration of 
economic power in the economy of the 
country. The Government will bring in a 
Bill to end this concentration, and I hope 
that this will be done soon and im-
plemented as soon as it is passed. 

If these measures cannot lead us to 
socialism, I do not know whether the 
nationalisation of rice mills in the 
villages will lead to socialism. How can 
it lead to socialism? 

The Finance Minister in his reply in 
the Lok Sabha has given convincing 
reasons for inviting foreign private 
capital to participate in the equity capital 
in the industries in our country. While I 
appreciate it, the Government should be 
always vigilant to see that they do not 
cross the boundary and erode into our 
political and economic freedom. 

Having said that, I would like to take 
up agriculture. It was said by the Finance 
Minister in his reply in the Lok Sabha the 
other day that much incentive was given 
to farmers by way of loans, fertilizers, 
implements, water for irrigation electric 
power, etc. I take this opportunity to 
correct the impression that all these 
incentives reach all the farmers always. It 
is not so. Every farmer is in need of all 
these facilities, but every one does not get 
all these facilities. For instance, take 
fertilizer. Fertilizer is in short supply. So 
to the extent of short supply the farmers 
do not get it. Also many of the farmers do 
not use fertilizer. They use other organic 
manures and other things. 

The loans that are provided by the co-
operative banks do not even touch the 
fringe of the problem. Rural indebtedness 
is still there. The implements supplied 
are not enough. Seeds are not supplied at 
a fair price but at a high price. Rural 
electrification has to go a long way 
before the whole country is covered and 
electricity  is 

not available to all. Only in the 
Package Plan all is given to every 
body in selected places. I do not 
want to underestimate the facilities 
provided by the Government. We 
are very grateful to them. But they 
are not enough compared to the cost 
of the requirements of the agricul 
turists. That is our grievance. 
Revenue has increased. The cost of 
cart, bullocks, cotton seeds, plough, 
fodder, in fact everything, is high. 
Labour is very costly. Last year, in 
my place the ordinary labour cost for 
transplantation was Rs. 1/4. Now 
it is Rs. 2/4. So every year it goes 
on increasing. Whatever incentive 
you may give by way of supplying 
these things, he has only to pay for 
it. There is not much subsidy given. 
The real incentive to the agricul 
turists, I feel, is only adequate price, 
not fair price but I say adequate 
price. Unfortunately cost account 
ancy does not exist in the country 
for agriculture. Otherwise the price 
given to agriculturists will look very 
small. ' 

Madam, there are many countries in the 
world which are not self-sufficient in 
foodgrains, but theyi are importing 
enough of them to meet their require-
ments. We have been trying to become 
self-sufficient but unfortunately due to 
various reasons we have not been able to 
attain our target during the last fifteen 
years. So let us import slightly more than 
what we do now and at least solve the 
problem and maintain the price level of 
foodgrains which will be one of the major 
factors to reduce the price of 
manufactured goods. It is said that the 
price of imported rice is very high. If the 
price of rice imported from advanced 
countries, developed countries, is high, 
why do we not give that much of price to 
the rice produced within the country? 
Seasonal variations affect agricultural 
production very much. But they affect the 
food crops and cereals more than the cash 
crop. So I would request that more 
encouragement should be given to cash 
crops like sugarcane, cotton, jute, etc., so 
that we can export thetn 
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and earn foreign exchange with which we can 
import more foodgrains to meet our 
requirements till we reach our targets. 

The other day the Fjnance Minister said 
that if anybody could show that any reduction 
given in excise duty, every pie that was given, 
went to the common man, he was prepared to 
consider it. Madam, regarding diesel oil I 
think we can give some reduction. There are a 
few lakhs of diesel engines and few hundred 
of tractors which will be running for the 
benefit of agriculturists. If concession is given 
in the rates on the diesel oil used for those 
engines and tractors, they will be very much 
benefited. I think in 1958-59 I gave a formula, 
a workable formula, which the Finance 
Minister can study and he can give this relief, 
if possible. 

The Finance Minister said that if the prices 
did not go down, he would have to take 
recourse to controls and rationing. He spoke 
of controls at strategic points. This time when 
State procurement was introduced in Madras, 
they procured foodgrains from the mills by 
imposing some restrictions. Many of the 
traders stopped purchasing foodgrains and the 
prices came down very much. So, the small 
producers lost heavily. In future, if control is 
introduced at this level, the agriculturists all 
over the country may have to suffer. So, we 
have to be very cautious before introducing 
control and I would request that total control 
or rationing should never be introduced in this 
country. 

I want to make another suggestion. In every 
Plan period, two years should be set apart for 
providing more incentives to the 
agriculturists. They should be celebrated as 
'Agricultural Years' and all incentives should 
be given to agriculturists to increase 
production and fulfil the targets of foodgrains. 

SHRI VIJAY SINGH (Rajasthan): Madam, 
the Finance Minister's Budget has been 
welcomed all   over 

the country, and I agree with Mr. 
Pattabiraman who spoke yesterday that this is 
by far the best Budget of the decade. The 
Finance Minister has received congratulations 
and praise from all over the country ia the 
course of these last few days. 

[THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) in the Chair]. 

And I do not think, Mr. Vice-Chairman, 
that he stands in need of any congratulations 
or praise from me but, nevertheless, to do my 
duty, I associate myself with all those who 
have congratulated him for the excellent 
Budget that he has presented before us. 

Since last year, when China attacked India, 
a new chapter has opened in our national 
history. We have become painfully aware that 
unless and until we are strong at home, we 
will not be able to achieve anything merely by 
making statements and adopting policies. In 
order to be effective, they must be backed by 
force. The Prime Minister who has always re-
flected the true sentiments of the people has 
said somewhere in this context that we were 
up till now living in a dream world and we 
have now awakened to a new 3ense of 
responsibility. The Budget proposals of last 
year reflected the determination of the nation 
to face these new dangers. Since then, we 
have been constantly thinking about these 
matters and trying to readjust our policies in 
the light of the experience gained. The 
Finance Minister has very correctly said: 

"The year has  witnessed  a  considerable  
reappraisal   and  reassessment of  policies   

and  performances as  well  as  a  reaffirmation  
of    the basic social values we seek to promote 
through all our endeavours." In presenting this 
year's Budget, the Finance Minister has proved 

himself to be an expert   mass    psychologist 
That is quite in the fitness of things. 

In the little time that is at my disposal, I 
will touch upon only   a   few 
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proposals as they are before us. The first thing 
that strikes us when we go through the Budget 
is the increasing civil expenditure every year. 
We all know that the late Mr. Feroze 
Gandhi—I think it was in the year 1957 or 
so— made an elaborate statement before the 
party about the increasing civil expenditure. 
Since then Parliament, year in and year out, 
has been stressing that we must control our 
civil expenditure. But we are perfectly, 
following the Parkinson's Law, and the civil 
expenditure is increasing every year. We all 
hear that some commissions are being 
appointed, that some committees are being 
appointed. But they do not bring the desired 
results. 

I have tried, in my own way, to collect the 
figures of the last ten years to show how the 
civil expenditure has been increasing from 
year to year but it will serve no purpose, be-
cause I would only be taking undue time of 
the House. We all know that the civil 
expenditure is increasing. Now, we- must try 
to see how we can control it and, to my mind, 
the first thing that comes is that before we talk 
of control of civil expenditure, we must think 
of control over the number of Ministers in 
Government. Last year, when the Chinese 
attack was there, there was a demand in the 
country that the size of the Cabinets all over 
the country should be reduced, that there 
should be austerity in that, and it was expected 
that something substantial would be done in 
that direction. But that has not been done.    
(Interruptions).     And     unless 

: 1 until we control ourselves, we cannot 
control the civil expenditure that is going on 
increasing. 

They say, charity must begin at home, and 
when we politicians cannot control ourselves, 
how can we control the civil expenditure? 
Two thousand and five hundred years ago, 
that great Indian politician, Chanakya, who 
turned a shepherd boy into a great king—
whose statute   we   have 

have got in this Parliament—said: "Yatha 
raja, thatha proja". When we, Ministers and 
politicians, cannot control our own 
expenditure, how can we control the civil 
expenditure. Ostentatious living and economy 
in expenditure can never go together. 

One thing more that I would like to point 
out in this connection is that last year we 
provided something like Rs. 700 crores~fdr 
our defence expenditure and we have not been 
able to utilise a sum of Rs. 103 crores. We 
must all be grateful to Mr. Mahavir Tyagi, 
who raised his powerful voice in that House 
in that connection—and indeed, he alons can 
do it, with the proper political background 
that he has got behind him— and I think that 
we must all be grateful to him that he has 
raised Parliament's protest in this connection. 
The Finance Minister with his dynamic 
personality and approach, I hope, will see that 
we are able to do something in this 
connection, just as he has given a new turn to 
our economy, we hope that he will; be able to 
give a new turn to our administrative 
machinery and also to the other policies in the 
years to come, because he himself has stated 
at one place that all those ideas that are in him 
he cannot give effect to in one year. The 
problem is a very serious one and I cannot do 
better than quote what I have read today in the 
editorial of 'The Indian Express'.   Here is 
what it says: 

"Mr. Tyagi relevantly complained of the 
listlessness which appears to have seized 
the entire administration, more specially 
since the Prime Minister's illness. Whether 
this general malaise is due to the 
withdrawal of Mr. Nehru's active presence 
or whether its roots lie deeper it is not 
possible to say without a closer probe into 
the situation. But few will deny the absence 
of purpose and determination in the 
Government which is accompanied by a 
dangerous complacency conspicuously in 
conilict with the state of emergency which 
exists.    Certainly,   with the grow- 
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ing threats which beset ua from more than 
one quarter, the emergence is justified. But 
we would wish that the Government also 
displayed a greater sense of urgency, of 
drive and resolution." 

As I have said, we expect and hope that the 
Finance Minister, with his dynamic 
leadership, will do something in this 
connection. 

Mr. Vice-Chairman, I would now like to 
place before you the problem of food prices 
and the regional imbalance in our economic 
life, and I would like to illustrate this by 
taking the example of my "own State vis-avis 
the other States in our neighbourhood. Though 
Rajasthan is a very poor State, we are self-
sufficient in the matter of food but this self-
sufficiency has been disturbed because of the 
unrestricted movement of food-grains from 
our State to other States. 'Members must have 
read in the various daily papers today the 
heartrending account of the famine conditions 
in Rajasthan. I shall have occasion to refer to 
this matter in greater detail when I take up the 
other points but in this connection, I would 
like to point out what the Agriculture Minister 
of Rajasthan who accompanied Mr. Chester 
Bowles says. The report of "The Indian 
Express' correspondent which has appeared in 
today's paper is quite relevant and I will read 
out a few portions of it. "Here is what it says: 

"Rajasthan is in a strange plight. It is 
surplus in foodgrains lo the tune of 1.5 
million tons a year, as Mr. Nathu Ram 
Mirdha, the State Food Minister, who 
accompanied Mr. Bowles, said. Much of its 
produce feeds people in other parts of the 
countryi As already reported, the State 
Government has recommended to the 
Centre to allow it to stop export of grains 
outside the State. Meanwhile, it is suffering 
so that countrymen elsewhere may live 
well. That is one reason why it deserves all 
help from wherever ■it can come." 

4 P.M. 

Mr. Vice-Chairman, I will only take two or 
three minutes of the House to explain what 
this statement is and how we are faring in 
Rajasthan. As the Agriculture Minister there 
has said. Rajasthan is not deficient in the 
matter of food; but what we see is there is an 
unrestricted movement of foodgrains from 
Rajasthan; we have got the neighbouring State 
of Gujarat. Now, Gujarat has rich agriculture; 
in Gujarat, the cultivator is very industrious 
and advanced; he has taken to the production 
of cash crops, because he gets more money, 
and he gets cheap cereals from Rajasthan so 
that the Rajasthan peasant has to suffer undue 
competition from the advanced peasants of 
Gujarat. The maize from Rajasthan goes to 
Ahmedabad to feed the multi-millionaries 
there. Maize from Rajasthan goes to 
Ahmedabad, not for food purposes primarily, 
but for starch. So the miserable condition of 
the villagers is that they cannot get the food 
theyi produce in their own State, in their own 
area. All the food is exported to metropolitan 
cities like Bombay. Unless and until we are 
going to restrict this unrestricted movement of 
foodgrains from one State to another, keeping 
in view the condition of prices and other 
factors, we will never be able to achieve 
anything. In fact, Gandhiji wisely enunciated 
the doctrine of swadeshi, which mean that 
people must be contented with the necessities 
that they found around themselves. 

Therefore, Mr. Vice-Chairman, I would 
like to place before you, in all earnestness, 
that this unrestricted movement of foodgrains 
from one State to another must be controlled. 
The problem of food so far as metropolitan 
cities like Bombay, etc. are concerned must be 
tackled altogether on a different footing. As a 
matter of fact, we must have another approach 
so far as this question of metropolitan cities is 
concerned. We are importing foodgrains from 
outside, which may feed the people there, and 
if we 
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or keep down agricultural prices, much of 
the outcry that we hear against rising 
prices from the middle class people and 
the salaried people will be over. There-
fore this problem of foodgrains and the 
check on prices must be effectively 
tackled and the Finance Minister will 
earn the eternal gratitude of the nation if 
he is able to check this rise in the price of 
foodgrains, which( if unchecked, will 
effect a rise in the cost of living. In 
saying this, Mr. Vice-Chairman, I would 
only like to say that the powerful hands 
of the grain dealers, speculators and 
hoarders must be eliminated, not 
eliminated entirely, but "checked. We all 
hear that agricultural commodities fetch 
good prices in metropolitan cities like 
Bombay, but they do not come into the 
pockets of the agriculturists; the margin 
is mopped up by the middle men. 
Therefore, when We deal with this 
problem of controlling foodgrain prices, 
the influence of all these middle men 
must be kept in view. 

The next point that I want to put before 
the House is about the water problem and 
famine conditions in Rajasthan. Here 
again, Mr. Vice-Chairman, I cannot do 
better than point to the picture a 
correspondent of the 'Indian Express' has 
drawn, a picture seen with his own eyes. 
It is a fairlyi long quotation, and having 
quoted it twice or thrice, I should be 
pardoned if I do it again; it is not for the 
sake of rhetoric that I do so, but for the 
sake of the starving millions, and I beg of 
the House to allow me to plead for them. 
Here is what the 'Indian Express' 
correspondent  say-: 

"What we saw of the famine is a tear-
jerking story. Thousands of people have left 
their homes to live wherever their children 
can hope to get a few handfuls of grain and 
their cattle a few shrubs to graze on. They 
live on vast stretches of sand under the 
blaze of the sun, made worse by the desert 
dust which keeps hanging in the air. 
^Overhead   vultures-,     fly-   ominously. , 

And. we were told that where we were 
was not the    worst    affected, area, 
which. is perhaps Bikaner.   It-was 
difficult to imagine what could be 
worse than. this. 

Where, we- went, near Phinch on the 
road from Jodhpur to Dun-dhara, we 
found that the Government had reacted 
to the distress. Construction of. 3 road 
had been started as a relief measures. 
The men earn Rs. 1.12 a day, women 87 
nP and children 75 nP. They live in the 
flimsy shakes of reed put up in the sand. 
Many such-structures had fallen to the 
force of the desert wind. The desert 
sand makes the floor below. Nearest 
water is two miles away, which is not 
too far going by desert distances. A 
camel, with leather pouches slung over 
him, brings the precious commodity. 
How precious it is we learnt when a girl 
picked a pitcher to show it to Mrs. 
Bowles, who accompanies her husband 
here. The nervous state in which it 
threw the girl's mother cannot be told in 
words. 

In that scene of absolute desolation, 
the sight of water was refreshing to the 
eye. We saw it when a camel's pouch 
was being emptied into a steel drum. 
What happened next was what one sees 
sometimes in the films. While it was 
being poured from above, it was 
draining out from below because the 
drum leaked. The desert sand was 
being watered, while men with parched 
throats looked on. For the authorities it 
was a lesson to be more careful but for 
the people who would have drunk it, it 
was another of a string of misfortunes." 

Mr. Vice-Chairman, this is the con-
dition in which you find millions of 
people in Rajasthan, and unless and until 
we are going to do something for them, 
whatever we may talk of the "Budget; or 
whatever we- may talk of the PTans here, 
it will' have nc« effect. 
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Mr.  Vice-Chairman, in this connection, I would 
like to place before you two facts, as I have 
gathered, regarding this problem of water in 
Rajas-than.   At the end of the Second Five Year 
Plan or at the beginning of the Third Fiv« Year 
Plan, a survey was conducted in Rajasthan to find 
out the dimensions of the problem, and it was 
found, that    we have  4,601    villages where 
there is no source    of water, either a well or a  
tank or a canal. Then there were another 3,000 
villages where the population is more than 400 
but  where  there  is   only  one    well, which is 
not sufficient for the inhabitants.    Now,  when  I  
say  that  there are 7,601 villages in Rajasthan, 
where there is no source of drinking water, or   
even  where  there   are   no   wells, you will be 
imagining what these well? in  Rajasthan  are.   
They  are not  the tube wells of U.P. or 
elsewhere. They are not the shallow wells that we 
see all round Delhi.    They are    wells as deep as 
300 feet. Therefore the problem of water of these  
7,601  villages touches four million people in 
Rajasthan.   This is the problem that   they face 
every year. And now, how we are solving this 
problem, or I should say, not solving at all. And I 
will give you just two  or three figures  from  the 
Budget   that  the  Rajasthan   Government has 
presented this year to show how we are tinkering 
with this problem.   A provision    of    one  crqre  
of rupees to solve this rural water problem  of  
Rajasthan was  made   m  the budget,  and at the 
instance    of    the Central Health Ministry it was 
reduced to Rs.  83     lakhs and then,  after some 
time, the  sum of Rs.  83  lakhs was reduced to 
Rs. 20 lakhs. Now out of this Rs. 20 lakhs, Rs. 10 
lakhs have been placed for    the construction o'J 
wells and this amount will be spenl through the 
Community Developmen Department.    The 
remaining    Rs.  II lakhs have been earmarked 
for othe; schemes of rural water supply, and tin 
establishment charges    of    the Rura Water      
Supply      Department      ar Rs. 7,50,000.      So,, 
we are    left onl with Rs. 2,50,000 to carry on 
this vas work of rural water supply.   Thea v 

have got the committed expenditure; of Rs. 60 
lakhs. So this paltry sum of Rs. 2,50,000 is 
not sufficient t0 meet the committed 
expenditure of Rs- 60 lakhs. 

I 'have just placed before you Mr. Vice-
Chairman, the plight of the villages, the 
famine conditions there and a small, paltry 
sum that has been placed at the disposal of the 
authorities. (Time bell rings) I will take two 
minutes more, Mr. Vice-Chairman. Now I will 
illustrate how we are not able to solve this 
problem by giving two concrete examples. 

Sir, Dr. Rao is a capable Minister and is one of 
those few Ministers in our Government who know 
their job. And when I give some examples from ihe 
Ministry of Dr. Rao, it is not in the spirit  of 
criticism but it is only to show that if under such a 
capable Minister such things can happen, what will 
be the fate  of other Ministries. The  Consultative  
Committee  of     the irrigation and    Power 
Ministry    met on  the  25th  February.       There  
was some  clarification     sought by     some 
Members of Parliament, especially the Maharajah 
ef Bikaner who is a Member  of the  other  House.  
He wanted to know about the water problem of the 
Bikaner district.    He particularly made  a  
suggestion  that  water  could be taken by lift from 
the Rajasthan Canal at the point of 45 miles by lift 
and supplied for drinking purposes to the  
neighbouring   areas.    We   got   a brief from the 
Ministry which is just with me here in which it was 
stated that the Rajasthan Canal would     be 
complete up to 45 miles in the summer of 1964.    I 
asked in the Committee that if it was going to be 
completed in    the summer of 1964; it will solve 
much  of   our  difficulty  because   the water 
problem is very acute at this time-    But when the 
discussion took place, they said that it could not he 
completed  in  1964 but  it would    be .      
completed  in  1966.    When I pointed out the 
discrepancy, they said it was t      a slip of pen. 
When I pointed out 1964 ,     in some   other item 
of the    agenda.. 
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whatever be the information at their disposal, 
their calculations had gone wrong. Apart from 
that, Mr. Vice-Chairman, it shows the 
callousness of the people in delaying such an  
urgent problem. 

I will give you another example to show 
how we are not very serious about this 
problem of famine and "water in Rajasthan. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : It is time to wind up. 

SHRI VIJAY SINGH; One minute. This is 
my personal problem because I come from the 
district of Pali. It is about Pali that I want to 
speak. In the Pali district 500 villages are 
affected by famine. The total population of 
these 500 villages is 4 lakhs. Now the total 
amount provided for relief work is Rs. 
7,50,000. It means Rs. 1 and 80 nP. per man is 
to be spent in eight months. If this is the 
famine relief that we are going to provide, it is 
better not to call it famine relief at all. 

Mr. Vice-Chairman, I am very thankSul to 
you that you have given me so much time. I 
will conclude only by saying that it is no use 
talking about vast plans, vast budgets and 
other things. 

SHRI N. SRI RAMA REDDY: In Jodhpur 
district they have provided Rs. 87 lakhs. 

SHRI VIJAY SINGH: You take the 
population of Jodhpur and then calculate. I 
have only given an example. I can give 
examples from the whole of Rajasthan 
because when I say something about Pali or 
Jodhpur it is not to pick up something from 
here and there to prove my argument. I have 
done this thing with a full sense of 
responsibility. 

Mr. Vice-Chairman, I was just saying that 
when we speak about big problems, it is not 
that we quote figures from here and there. 
Gandhiji once said that whenever you think of 
any 

big project, what you should do is you should 
imagine in your mind's eye the poorest man 
whom you have seen and see how the scheme 
that you are going to adumbrate brings the 
expressions on his face. It is in this spirit that 
we should look at the Budget and it is in this 
spirit that the poor man looks at it, 

SHRI     MOHAN     LAL      SAK.SENA 
(Nominated): Mr. Vice-Chairman, we have 
iistened to the speech of the hon. Member 
preceding me giving the description of the 
famine conditions prevailing   in  Rajasthan,   
not   only   food famine but scarcity of drinking 
water as well.   The hon. Member pointed °ut 
that we have to consider the Budget in the light 
of the conditions obtaining in  the     country.    
I  wonder  how  he could   persuade  himself  to   
congratulate the Finance Minister when no pro-
vision   has  been  made  for  the  basic need of 
the people, namely, adequate supply of drinking 
water.   I think this is the first  thing which  
should  have been provided.    Still the  hon.  
Member thought it fit to join the  chorus of   
congratulations   that\     have   been showered 
on the Finance Minister.    I am  afraid  I  
cannot join  this  chorus because  as the hon, 
Member pointed out,   whenever  we  have  to   
consider any scheme, Gandhiji had  told us to 
apply one test.   We must think of the most 
helpless     person  that  we  have seen and then 
think how it will react upon   that person.    I   
would   like   to know what will be the reaction 
of this Budget  upon  the  persons     who    are 
suffering from  scarcity of water and food   
famine.     Is  it  going  to  relieve thorn?     If 
not. I  am     ?orry it is no occasion      for      
congratulating      the Finance Minister. 

On the other hand, we see in todays papers 
the photograph of Mr. Bowles making a 
symbolic present of the gift from America of 
wheat. Again I would like to remind the 
House of the saying of Mahatma Gandhi. 
What did he say? Whatever else we may do, 
we should never import foodstuffs from 
foreign countries. We are not a small country. 
We are a big country.   If we 
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take to importing foodgrains, it would lead to 
complete dependence upon other countries 
and ultimate bankruptcy. I am afraid if the 
figures are taken from year to year, we will 
find that we are becoming more and more 
dependent upon foreign countries for our food 
requirements. 

Sir, I want to make a few observations 
about other questions as well but before doing 
so I would like to refer to certain observations 
in the Finance Minister's speech in reply to 
the general discussion in the other House. I 
am sorry that he has not been well advised in 
making those observations for they are not in 
keeping with the spirit and traditions of de-
mocracy. What does he say? I have here with 
me a copy of his speech. He has observed: 

"No man would seek to take medicine for 
curing his ills from a physician who wants 
to kill him. In this case, Members of the 
Opposition who seek to give us advice are 
not qualified physicians apart from the fact 
that their mala fides in relation to the 
Government and the party in power are 
well known. It will therefore be futile for 
me to go into thtir criticism ..." 

I submit Sir, it is not at all in keeping with the 
spirit of parliamentary democracy. After all. 
«'ach party or each Member of the House is 
supposed to be actuated by one and the same 
objective. It is three-fold. Firstly, preservation 
of peace, security and integrity of the country. 
Secondly, to provide a clean, efficient and 
cheap administration. Thirdly, the promotion 
of the moral and material well-being of the 
people. As to how it is to be achieved, there 
might be difference of opinion but On this 
three-fold objective, there can be and should 
be no difference. So, socialism and democracy 
or parliamentary system of democracy and 
planning, are supposed to be means to the 
same end, the three-fold objective. So 
whatever criticism has been offered by the 
Mem-berg of the Opposition it merits as much 
consideration, as any other cri- 

ticism because parliamentary democracy 
means Government by argument, by 
converting the opponent and by carrying 
conviction to him and above all converting the 
people about the correctness of the policies of 
the Government So whatever criticisms may 
have been made, whatever be the motives with 
which they may have been actuated, after all 
this is the Budget and if the Finance Minister 
does not deal with those criticisms, it would 
be interpreted that he has no reply to them. At 
any rate, the ger/jral public will have the 
impression that whatever criticism has been 
offered by the Opposition Members has not 
been unjustified. Not only that. He said: 'Like 
in closed companies, people have not much 
interest.' There are parties in which people are 
not interested but he should not forget that 
whatever the strength behind the parties in the 
Opposition, the people are losing confidence 
in the party in power also. If the voting of the 
two or three elections are to be taken into 
consideration, it will be found that the ruling 
party is not there because of its inherent 
strength, because of the confidence of the 
majority of the voters in the administration, 
but because of the weakness and disunity 
among the Opposition parties. So personally I 
submit that whatever arguments or criticisms 
are offered <m the floor of the House, they 
have to be considered and replied to. It is 
another matter that he may not have time to 
address himself to all the points that are raised 
but these should not be ignored simply 
because these come from the Opposition 
Parties. I cannot understand this approach and 
it is not at all in keeping with the spirit of 
Parliamentary   democracy. 

He had made another observation that some 
Members of the Congress Party had also 
criticised the Budget and added: 'I do not want 
to deal with those objections here because the 
proper forum is the party itself.' I submit the 
proper place for reminding the Members about 
this was not the floor of the House.   Every 
Member is expect- 



4415       Budget  (General)      [RAJYASABHA] 1964-65 4416 
[Shri Mohan Lai Saksenaj.] ed to speak 

freely in the House. For any one to say that the 
Members of the Congress Party have raised 
certain criticisms and he is not going to reply 
because those should have been raised in the 
Party, is not in keeping with the principles of 
parliamentary democracy. I may remind the 
House that last year, the then Finance 
Minister, without referring to the criticism or 
views expressed by Rajkumari Amrit Kaur, 
used a language which was uncharitable. He 
said: 'She should not profit by her association 
with the Party' and had even suggested that 
she should go out of the Party. 1 think it was 
not proper but that was said. The House will 
remember when I had offered certain 
criticisms and made certain suggestions, he 
had observed that he had a very sad experience 
of me in the Congress Committee. I had 
pointed out immediately that perhaps he was 
misinformed. He said that receipts had been 
burnt, receipts for collecting small sums, and I 
had pointed out that I was not responsible ..   . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : How does it form, part of the 
Budget debate? I am afraid it is irrelavant. 

SHRI MOHAN LAL SAKSENA: I was 
pointing out the way these criticisms are 
disposed of. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : How are we concerned with 
what happened in the Congress Office? We 
are concerned with the Budget. 

SHRI MOHAN LAL SAKSENA: No. It was 
the Finance Minister who raised it, I did not 
raise it. He said that and'I had pointed out that 
I was not responsible. He was the Treasurer. I 
did not leave it. After all I have also some 
reputation and I took it up. I have the 
correspondence. Ultimately he conceded: 'Let 
us agree to differ'. He said that I should have 
foreseen that the States would not co-operate 
in the matter. I said: It is 

not a question of the States not cooperating 
but the persons in the Working Committee 
itself who had not co-operated in 
implementing the scheme.' He has asked me 
not to publish it. Anyway, I have the corres-
pondence. If you permit, I can lay it .   .   . 

SHRI A. M. TARIQ (Jammu and Kashmir): 
Place it on the Table of the House. 

SHRI MOHAN LAL SAKSENA: The issue 
was raised and I was not given an opportunity 
to reply. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : The House is not concerned 
with it. 

SHRI MOHAN LAL SAKSENA: Anyway I 
have brought it to the notice of the House as 
to how the then Finance Minister had reacted. 

In regard to the C.D.S. what has happened? 
How much money, energy and time have been 
involved in the C.D.S. which he had 
propounded here and according to his own 
dictum the person who makes a proposal 
should foresee whether the States are going to 
co-operate or not. I think he did not. What has 
happened? As it was pointed out by 
somebody, hardly any Member in the 
Congress Party is reported to have supported 
that scheme when it was given up. Not a tear 
was shed. 

Having dealt with these two points, I would 
like to point out that soon after the 
appointment of the preset Finance Minister I 
had sent Ctx [Ui suggestions to him and of 
course they had been acknowledged. I hope he 
considered them but I do not find any 
reflection of such consideration in the Budget. 
You will remember that my first point has 
been that the civil expenditure has been 
swelling and that there should be a curb on it 
at least during the emergency. My suggestion 
was that there should be an ad hoc curb of 15 
per cent, in staff and the Ministries should bo 
recmir«l 
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to make definite proposals before giving 
further sanction. That was not done. I had 
suggested that the expenditure relating to 
contingencies should be cut down by half. 
I had also suggested that entertainment 
expense which had come to Rs. 1 crore 
nearly for the Central Government— and 
I do not know how much it is for the 
States—should also be cut down. 

About the State of Rajasthan we have 
listened to the story, the sorrowful story, 
of the conditions obtaining there. How 
does it behove us to spend so much on 
entertainment? Personally my suggestion 
would be that the whole item on 
entertainment should be cut off and the 
amount should be utilised for providing 
drinking water and cheap rains in the 
scarcity areas. Not only that, one sug-
gestion has been made bv Mr. Vijay 
Singh that because of the unrestricted 
movement of foodgrains this scarcity is 
there. Actually there should not have 
been any scarcity. There is a proposal for 
having State trading in grain. I do not 
know how far it will be able to solve the 
problem. I personally do not think it will. 
There is an impression that the public 
sector is co-terminous with the State 
sector which is not. Public sector includes 
many other activities just like trusts, co-
operatives, municipalities and other 
agencies which can take up the work even 
the private sector does not consist of 
merely industrialists. There are large 
persons self-employed and others. So 
personally I would suggest that there 
should not be a free movement of food 
from State to State. On the other hand 1he 
Centre should appoint an agency to take 
over a certain percentage of the produce 
Which it thinks is possible for the States 
to spare. 

That may be used to form a pool and 
from that pool some States or big cities 
like Bombay and Calcutta can be 
supplied. Personally, I think something 
should he done. As has ■been pointed 
out, these grain dealers 

DUy gram rrom everywnere and aoia up 
the stocks and when the prices go up, 
during the times of scarcity, they make 
money out of the miiery of human 
beings. 

Another point I wanted to make I* 
about ,the villager or the producer. The 
producer is not receiving tht price that is 
paid by the consumer for the grain. For 
that I have suggested the setting up of 
home-supply co-operatives. I do not 
mean thes* consumer co-operative stores 
in which you have so many disadvan-
tages. We know what has happened in 
certain stores here. So, instead of having 
such stores or these fair price shops, you 
should have home-supply co-operatives 
which will have the ultimate object of 
getting grains from the villagers direct 
and supplying them to the consumer. I do 
not want to go into the details of this 
scheme. I have already sent it to the 
Prime Minister and it has been there for 
some time now and I do wish something 
is done. Otherwise this problem will not 
be solved by the setting up of fair price 
shops or by trying to give incentives to 
the agricultural producer by just giving 
him more and more fertilizers and so on. 
Gandhiji has taught us that we should try 
to live on what we produce and should 
mobilise our resources to the utmost and 
not to look for food to foreign countries. 
We know that it is said that all these 
supplier are without any strings attached 
to them. But once we become dependent 
on another country for our very food, we 
cannot say what conditions may be 
dictated to us afterwards. 

As regards controls, as the House 
knows, GandhiiT was opposed to con-
trols. We have seen what has happened 
as a result of the gold control. It may or it 
may not have stopped the smuggling of 
gold. It has not succeeded in bringing 
down its price as it was hoped. But 
certainly it has increased corruption and 
i* has spread unemployment.    We know 
that lakhs 
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who were self-employed, have been 
thrown out of employment. We know 
there has been so much of corruption. For 
that there seems to be no remedy. Even at 
that time I had warned that the scheme of 
gold bonds would not be able to mobilise 
much gold. I made certain suggestions 
then and I would like to repeat some of 
them. 

I know the Finance Minister is going to 
give certain facilities to invite foreign 
capital. I would like to knew what 
facilities he is going to give to persons in 
our country who have got gold and Who 
may like to invest it if an opportunity is 
given to them to do so. In my suggestions 
I have said that the princes may be having 
some gold and they will be prepared to 
invest it provided there is some suitable 
scheme under which they can get some 
regular income from it, for themselves 
and their successors. I have suggested that 
in public concerns gold shares of 10 
grams should be issued guaranteeing a 
return of Rs. 5 or so per annum. I do not 
remember the details of that scheme now 
and I also do not want to go into those 
details now. I would only submit that if 
some such scheme is introduced it will be 
possible to induce the princes and others 
who may be hoarding gold now, to put it 
into these concerns, provided as in the 
case of preference shares, they are 
assured of a regular return. I had also 
suggested the issuing of gold certificates. 
A person who deposits 10 grams of gold 
should be returned 10 grams of gold after 
ten years in addition to a certain amount 
of interest. My submission is that if you 
are able to get gold on the assurance of it. 
being returned to the person, you can use 
that gold for your own resources instead 
of importing the foreign capital, which 
means so much drain besides other 
political implications. I would suggest 
that all the possibilities for mobilising the 
gold in our country should b« explored 
and suitable schemes should be devised to 
that end. 

Not only that, I have also suggested that 
you should issue ration bonds. A person 
who deposits Rs. 100 will be entitled to 
get a certain quantity of fixed ration. This 
can easily be dona because at the harvest 
time you can give the cultivator the 
money and you can just purchase the 
produce at that price and the salaried 
classes will be assured of their grain 
supply at a fixed rate. I made my 
suggestion long ago, as early as 1955. But 
these suggestions are not being 
considered. They are thinking of big 
things. All these big things do not benefit 
the poor man. As I have already said, it is 
the small things that matter. These small 
things will affect his day-to-day life and 
unless we can do something to alleviate 
his sufferings and difficulties, whatever 
else we may do, his lot will not improve. 
You may make big dams. You may fire 
rockets and other such things These are 
not going to improve the lot of the 
common man. Here I might at least recall 
what Gandhiji had said in a speech at an 
All India Congress Committee meeting 
about the removal of controls, I think in 
1947, in September or October, I do not 
remember exactly. He said these controls 
were responsible for most of the 
corruption that was rampant and he had 
further observed: 

"If controls are not abolished, it will 
be regretted one day and tne people will 
lose initiative and faith in self-help." 

And what he said later on is even more 
important. That was, I think, in 
November, 1947 at one of his prayer 
meeting speeches: 

"Controls give rise to fraud, sup-
pression of truth, intensification of 
black market and artificial scarcity and 
above all, it unmans the people." 

He says that it unmans the people andf 
deprives them of initiative. I am ui*> 



442l       Budget   (General) [13 MAR. 1964] 1964-65 4422 
able to read it. Later on he says that it 
undoes the teachings of self-help that the 
people have received for « generation and 
that is a tragedy equal to the other tragedy 
of fratricide. He was referring to the 
partition and the holocaust that followed. 
And he says that the second tragedy, 
though less spectacular than the first, is as 
dangerous if not more. So my submission 
Is that we always think of wanting to do 
one thing or the other and later on find 
that either the State Government or 
somebody else is not cooperating Or the 
businessmen are not co-operative and so 
on. But after all, with the experience of 
the last seventeen years we should be in a 
position to devise a machine by which the 
people may have their foodstuffs ;md 
other basic requirements at fixed rates or 
at reasonable rates and we should see that 
the producer receives reasonable returns 
for his efforts and the consumer does not 
have to pay a heavy price. Having said so 
much about the food problem I would 
only say that the situation is very serious 
and requires effective and speedy action. 
This has to be considered very carefully, 
and in the light of our past experience. It 
is no use blaming this man or that. We are 
all to blame for the situation that we find 
ourselves in. Gandhiji used to say that if 
things went wrong, we must direct the 
searchlight to ourselves with the zeal of a 
crusader to find the causes thereof. Since 
we are the creators of these 
circumstances, we should be able also to 
undo them. 

There is so much talk about corruption. 
I was asked to give my suggestions and I 
gave them as long ago as 1952. We must 
have in every district or locality a band of 
selfless workers people who are prepared 
to work for this cause but we must make 
sure first of all that they are not actuated 
by any ulterior motives. They must begin 
the crusade with themsevles and circles in 
which they live and work and then later 
on this can embrace a whole district. 
Corruption does not mean only taking 
bribes; it takes many substle forms  and 
the subtlest 

form is flattery which makes a person do 
any thing which he would not do 
otherwise. I have given my suggestion 
and my co-operatidn and my services will 
always be available but the point is that 
we must make up our mind I had 
suggested in 1952 that an anti-corruption 
commission, having the same status and 
powers as the Election Commission 
should be set up by the President. This 
should have its counterpart in the States 
and this commission should be left to 
devise ways and means to tackle this 
problem. This is the only way in which 
something could be done. 

There has been talk of setting up * 
Monopoly Commission but the trouble is 
that these commissions and committees 
are formed, they submit their reports but 
nothing is done and seldom speedy action 
is taken on their recommendations and 
suggestions. Take, for example, the case 
of the Taxation Enquiry Commission 
which was presided over by no less a 
person than the late Dr. John Matthai. It 
made certain recommendations. I would 
like the Finance Minister to tell the House 
which of the recommendations have been 
given effect to. One of the recom-
mendations was that the civil expen-
d:ture should be reduced; the second was 
that the honest taxpayers should not feel 
that they are made to suffer and the third 
was that there should not be such a huge 
amount of arrears in realisation of taxes. 
There was also some suggestion about 
labour levy in some shape for which I 
have been pleading for long. Gandhiji 
also pleaded for this. I had suggested that 
every adult persqn—you can, in the first 
instance, take the males and exclude 
certain aged persons—should be required 
to give twelve or fourteen days labour in 
a year or contribute the money equivalent 
to that. This is stiU in rogue in France. 
Something has got to be done. We are 
going to tax the people and want to get 
money somehow or other but here is 
labour which can be put to good social 
use. It is just like opening the tap and 
wasting water. The tan goes on running.    
Tjke  that there  Is so much 
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which is not put to any use. I have been forced 
to the conclusion that even forced labour is 
better than forced idleness because this keeps 
a man active, it does not paralyse htm. Again 
the number of buildings that are being 
constructed. 

People say that while others are becoming 
poor, the contractors are becoming rich. A 
committee consisting of representatives of the 
Railway Board and other Government depart-
ment was set up and it had made certain 
recommendations which have not been 
implemented. We must adopt the system 
prevalent in America where tenders are not 
given on the basis of below the scheduled 
rates. If he charges below the scheduled rate, it 
means that either the scheduled rates are high 
or he is induced to use inferior material. There 
cannot be any question of quoting anything 
less than the scheduled rates. In USA what 
they are asked is to quote the commission that 
they would charge on the execution. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Mr. Saksena, there •i'e a number 
of speakers. 

SHRI MOHAN" LAL SAKSENA: I am just 
winding up. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) ; You have already taken half an 
hour. 

SHRI MOHAN LAL SAKSENA: I am 
sorry. I will just conclude. 

If the contractor, after doing the job effects 
any savings, he is entitled to a share in the 
savings, as also a commission. Under this 
system not only the Government or the 
builders but even the contractors benefit and 
there is no chance of using inferior material aa 
ij being done here. 

I have so many points but as the time is 
short, I will conclude. Even though more than 
a year has elapsed, there is no feeling of 
emergency and 

we have not been able to effect any 
substantial saving either in civil ad-
ministration or in construction work or in 
entertainment. 

Thank you. 

SHRI NIREN GHOSH: Mr. Vice-Chairman, 
Sir, a few years back when the present 
Finance Minister in connection with the L.I.C. 
affair and the Mundhra scandal was forced to 
leave the Government, he said that a man-
eater was at large and warned us of that. Now 
I think verily his words have come true and 
the man-eater is none other than the 
Government of India which in the person of 
the Finance Minister is out to devour poor 
India because this Budget goes against all the 
interests that our nation and the country have 
stood for. In a nutshell this Budget could be 
described thus. No relief whatsoever has been 
given to the poor common man, the multi-
million people of India, but concessions have 
been given to the private capitalists, native 
and foreign, in all possible ways, helping 
further concentration of wealth, helping 
further growth of monopolies. This Budget for 
the first time is an open and unashamed 
declaration and it is rather prostration at the 
feet of the Western Powers and the foreign 
private capital 

SHRI   AKBAR   ALI KHAN: No, no. 

SHRI NIREN GHOSH; Yes, it is. Then it 
promises that the price line cannot be held; 
that is, there will be continuous rise in prices, 
it would go on. It also promises a further dec-
line in agricultural production. Some package 
deals or some things like them do not cut any 
ice in a vast country like ours. Last of all it 
calls for austerity. With all the taxation and 
oppressive measures, the working people, the 
workers, are not to ask for any wage increase; 
they have to suffer. That is the Budget that has 
been presented before us. So I say it is an 
unpatriotic Budget because it has sacrificed 
the interests of the nation and the people, 
because it has mortgaged the economy of our 
country and 
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the future generations to foreigners, because it 
will lead to growing poverty, growing 
inequality of wealth, growing concentration of 
wealth and further  growth  of  monopolies. 

Now, it has been said by the Finance 
Minister,  I  suppose in  his  speech in the Lolc 
Sabha, that in a developing economy some sort 
of a growth in monopolies may be permitted or 
rather it is unavoidable but what has happened 
in our country is not just some sort  of growth.    
Ours   is   an   underdeveloped country, an 
under-developed economy but  there has  been  
such a stupendous  growth  of monopoly  that 
defies any sizing up of it. Fox example twenty 
houses control  about  50  per cent, of the share 
capital  that is invested  in  the  private  
corporate  sector and if you add the rapid 
growth of foreign capital—I won't give    you 
the figures; they are known to all— at the time 
of the transfer of power it was Rs.  256 crores 
but today it is well above Rs. 900 crores. The 
ratio is still  one-third   of  the  total  invested 
capital and what is more some spurious 
argument is  advanced and it is said that if the 
foreign     capita1 has grown, so has grown the 
Indian capita] and so our economy has become 
more independent. It is a spurious and false 
argument. Everybody knows that it i? not the 
amount of capital that counts; what counts  is  
the particular  chunk of the capital which 
controls the economy.    Even the Reserve 
Bank    has had to admit that with forty per 
cent investment    in    a company    owning 
minority shares a foreign concern or foreign  
entrepreneur can  control the whole  company.    
So  the  capital    of Rs. 900 crores, placed in 
the strategic sectors   of  the   industry,   
holding    a commanding position in all 
important sectors, practically dominates our 
economy all along the line. So the upshot of 
seventeen years  of Congress  rule and 
planning has been that you have left the entire 
economy in the hands of the monopolists, 
Indian and foreign. They are the rulers of the 
country and the Government of India, whether   
it Hkes it or not. faithfully serves them because 
if the ultimate upshot of all 

these years of planning had been to encourage 
them and facilitate their growth and to place 
the entire economy of the country in their 
hands, how can you say that you have not 
served them but that you have served tha 
people? Sir, the test of the pudding is in the 
eating of it. Similarly the test of the 
Government's words and declarations is in the 
actual practice in the actual fiscal, financial 
and economic policies they pursue, the sum 
total result of which has been that our country 
has come into a blind alley. 

Now, the Finance Minister has advanced 
another highly misleading argument. He has 
made certain distinctions between ownership, 
control and management. Our Finance 
Minister is an experienced businessman; he is 
supposed to know the business. Go to any 
businessman and he will tell you that 
ownership can never be divorced from control 
and management. Any businessman will tell 
you that Then why make this subtle 
distinction? Why try to throw dust into the 
eyes of tbe people? Why try to mislead the 
Parliament? Say plainly that ownership has 
been concentrated in the form of control and 
management. Our Big Business in collusion 
with the foreign giant trusts compared to 
which they are of course pygmies, control the 
entire economy. That is the position we are in. 

Another highly misleading argument that 
has been advanced by the Finance Minister is 
that since we are burdened with the servicing 
of foreign loans and debts to the tune of Rs. 
356 crores in the Fourth Plan and more than 
Rs. 500 crores in this Plan, our whole 
problem will be solved if we bring in foreign 
equity capital. I wonder how such an 
argument can at all be advanced. Suppose we 
get Rs. 100 crores on loan; we may be 
compelled to pay interest charges ranging 
from four to six per cent, but what happens 
when equity capital is invited? Suppose this 
Rs. 100 crores come in as equity capital, in 
our country there is a return of  20  per  cent  
on foreign     invested 

4426 
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the American Senate Report has said. They 
have said that India is a paradise where thr 
foreign cpitalist can go and get fabulous super 
profits. In Western Europe American capital 
gets a return of 12£ per cent, while in India it 
gets a return of 20 per cent. So when a sum of 
Rs. 100 crores is invested in five years the 
total amount is repatriated and along with it 
they get their price for the technical know-
how and they make huge profits on account of 
the equipment and machineries that they sell 
to us and all this drain goes on. There is a sort 
of a calculation here that between 1948 and 
1958 there was an inflow of Rs. 178 crores of 
foreign private capital and during the same 
period double this amount, that is, Rs. 356 
crores, was taken out as profits and interest 
charges. 

I will recall to this House that during pre-1947 
days, that is, before the transfer of power, the 
common banner of our freedom struggle was 
that the misery of India, political, economic, 
moral and spiritual, was due to the drain of 
our wealth on account of the British 
investments and it was said that our country 
could never be truly free unless the whole of 
this legacy was wiped out, unless the entire 
foreign capital was liquidated and we built an 
entirely inde. 5 P.M. pendent and free national 
economy. That is the only way in which our 
poor country can become prosperous and take 
its due and rightful place in the comity of 
nations. But all those things have been 
forgotten. Now, this banner has been thrown 
to the dust by the present rulers of the 
country. I am sure that the people of India, I 
am sure that the democratic and patriotic ele-
ments in all the parties will take up this 
banner. In those days only the princes and the 
pro-British elements used to praise them. 
Only the pro-British elements used to plead 
for British capital investment. I find it strange 
that today our ruling party, the Government of 
India is practically uttering the same words 
and-the ban- 

ner of freedom struggle they have thrown to 
the dust. They have taken up the discredited 
banner, the banner that was unfurled during 
those by pro-British elements. 

SHRI M. RUTHNASWAMY: They had no 
banner at all. 

SHRI NIREN GHOSH: You may not be in 
the struggle, but those who were m the 
freedom struggle know it. So, that is the 
position. 

As regards the public sector also, 
please do not confuse between the 
public sector in India and the public 
sector in the Soviet Union. It is no 
use making comparisons between the 
two. There it is a socialist sector but 
here the public sector is also a capi 
talist sector. It is nothing else. There 
is no mixed economy in India. It is 
one single economy, unadulterated 
capitalism, both in the private corpo 
rate sector and in the State sector 
because the State power is in the 
hands of the capitalist class. 
Such being the position, the economy 
of the State sector and the private 
sector is nothing but capitalism 
pure      and      simple. They      say 
they are building democratic socialism. It has 
always happened with the leaders of the 
bourgeois. There is many a slip between their 
words and deeds. They always pronounce 
slogans which they never mean. So this slo-
gan of democratic socialism is the biggest 
hoax that is being practised on the people of 
India in the name of building socialism. 
Because they cannot defend capitalism 
outright openly, they say they are building 
democratic socialism. But what are they 
building? In practice, they are building 
capitalism unalloyed, unadulterated. Thereby 
I do not mean to say that the public soctor is 
of no use. 

First of all, I will point out how the public 
sector is being utilised in this country. The 
public sector has become the milch cow for 
the enrichment of big monopolists. When a 
project is undertaken for Rs 200 crores with a 
loan that is given on a State to State level 
they get an interest charge of 6 per cent or 
something like that.   They   take   another   
charge   on 
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account of technical collaboration. Up to 
1962 we had to give Rs. 800 crores as the 
price for technical collaboration in foreign 
exchange. How much more we will hive to 
pay during the last three y?a is  nobody 
knows. It also be ao.ed that precisely during 
the last two years American private capital 
has gone up by leaps and bounds. It has 
gnyvn more in comparison with the last 
decade. Now, it is more than Rs. 250 
crores. That is where it stands. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARC-AVA) : Mr. Niren Ghosh, how 
much time are you likely to take? 

SHRI NIREN GHOSH: I will take 
another ten minutes. I can continue on 
Monday. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Please wind up today. I will 
request the House. Shall We sit for about 
ten minutes more? 

SOME HON. MEMBERS:   Yes,  Sir. 

THE VICE-CHAIRMAN (SHRI M. P.  
BHARGAVA) :   Please go on. 

SHRI NIREN GHOSH: On account of the 
sale of machinery at the highest prices they 
get enormous profits. Then, all the spare 
parts, etc. we have to import from that 
country. Now-a-days one-third of our 
foreign trade is accounted for by the import 
of spare parts and components and 
intermediate products. Those projects are 
inevitably tied up with foreign 
collaborators who are giving help and 
advice to our Government. So, in this way 
they have enriched foreign monopoly. 
Further, here the big contractor, the big 
monopolist, everybody puts his hands on 
the bun. They get a slice of it. This is done 
with the money provided for from the 
public exchequer. Then, these public sector 
undertakings see to it that they do 
everything possible to help the growth of 
capitalism. Since the private corporate 
sector is almost overwhelmingly dominated 
by monopolists, jn actual production   of   
finished   steel,   etc.,   mainly 

the cream of the benefits goes to them. 
Still I would say that we would fight for 
the expansion of the public sector, not for 
the expansion of hh° private monopolies, 
s:nr' once the Government is Mangel '.' 
character of the public sector would be 
changed. That is why we must plead for 
the expansion of the public sector 
knowing full we'.l the evils, the ills that go 
with it today with the party that is in 
power. But things may not be like this for 
ever. Governments may change and the 
character of the public sector would 
change at the same time. 

SHRI P. C. MITRA (Bihar): Why not 
the private sector? 

SHRI NIREN GHOSH: Oh, *Yes\   I 
am coming to that. Now, we have been 
promised a Commission to enquire into 
monopolies. I  am not against any enquiry 
commission, though there If no need to set 
up another Commission. There are so 
many reports about private monopolists—
the Mahalanobi* Committee, the 
Company Law Administration, etc. But 
you cannot curb monopolies by simple 
legislation. America from where our 
planners draw their inspiration.    .   .   . 

SHRI M. RUTHNASWAMY: NO, no. It 
is from Russia. In America there is no 
planning a<t all. 

SHRI NIREN GHOSH: They have more 
industries in the public sector than we 
have in India. You do not know that. Now, 
What was I saying? 

THE VICE-CHAIRMAN (SHRI M P. 
BHARGAVA) : 'In America'. You have lost 
in America. 

SHRI GHOSH: In America, from where 
you draw your inspiration, they have a 
trust bursting legislation, to liquidate the 
trusts. They have passed legislation, but 
as you know America is the paradise of 
trusts and cartels. So, you cannot liquidate 
monopolies by simple legislation. What 
you have got to do is to take over these 
monopolies. The State !  should take them 
over. 
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SHRI AKBAR ALI KHAN: The labourers 
are quite happy there also. 

SHRI NIREN GHOSH: If the exploited 
people are happy they are happy. So, the only 
thing that can liquidate monopoly, the only 
remedy is to take over monopolies. Simple 
legislation would never check it. It will 
continue to evade legislation and grow. None-
the-less I am for legislation, because it may 
put some check We may at least come before 
Parlia ment and say something about it 

Now, what I say is that with our entire 
policy we are in a blind alley. Our economy 
has been mortgaged and so it is no wonder that 
now-a-days in external affairs too in the 
majority of cases we find ourselves in agree-
ment witfh the Western powers. Such was not 
the case a few years before, in 1955 or 1956. 
Since they control cur economy, since the 
entire economy is dependent on them, since 
we are begging for more and more credit from 
them on onerous terms which are full at 
strings, we are bound to heed to their advice. 

SHRI AKBAR ALI KHAN: No strings. 

SHRI NIREN GHOSH: Ultimately 
mortgaging our economy means putting curbs 
and restrictions on our political independence, 
and willy-nilly the Government of India have 
to side with the Western powers in the majo-
rity of the issues that come up in the 
intsrnational sphere, in international affairs. 
That fe why I say that a radical departure 
should be made. The discarded banner that has 
been thrown down to v.he dust should be 
picked up by the pec pie. That is why I say 
that the entire British and American private 
capital in this country should be nationalised 
and taken over. The foreign trade should be 
nationalised because no country can plan 
without having the foreign trade entirely in the 
hands of the State. That is the process through 
which we can get our equipment in    exchange 
for  our primary 
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products.    So that is why I say that we are 
planning for unplanned things. 

Next, we have reached a stage when we 
can never pay back the stupendous debts. 
They have already drained us ol our life-
blood. So 1 say that a stage will come Or it 
has come when we have got to consider 
whether we should not cancel all those 
foreign debts. We cannot bear them. These 
debts should be wiped out. 

The new imposts that were levied on the 
people in the Budget for 1963-64 should all be 
cancelled.   The extra Rs. 380 crores that are 
weighing heavily  on the broken backs ot the 
poor people   of   India   should   go.   For   
th*j;; working  people,   at  least   as  per  t$ 
17th  Indian  Labour    Conference thF^ 
minimum wage that was promised bur never   
implemented  should be   given. . At least they 
should get that in order to  guard  against  the  
continuing  rise in prices. 

So, if we can do these things, we can have 
the public sector completely in our hands free 
from foreign influences. We can build an 
independent economy and we can become a 
truly independent nation unless now when 
our political freedom is being curbeci and 
restricted through this process, whether we 
like it or not. Then and then only the true 
image of India will come up before the 
peoples of Africa. Asia and Latin America, 
and we wiH find our proper place in the 
comity of nations. All those peoples wiH see 
in India an inspiration and a beacon-light, 
and I know today that sooner Or later this is 
the path that India will travel. 

Thank you. 

THE VICE-CHAIRMAN (SHRI M. P. 
RHARGAVA): The House stands adjourned 
till 11 A.M. on Monday. 

The House then adjourned at ten 
minutes past five of the clock till 
eleven of the clock on Monday, the 
16th March, 1964. 

 

 

 

 


